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“In fixing the above rates, the
Directorate ailowed Rs. 400 which
was claimed by the Store as load-
ing charges at Muzaffarnagar
station. It is now being alleged
that the above amount was paid
to the railway staff as illegal
gratification and not for the load-
ing purpose.”
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Shri A. K. Sen: If that is given to
me, I shall examine it.

Mr. Speaker: The hon. Member may
pass it on to the hon. Law Minister.

Shri Nath Pai: He has the docu-
ment already with him.
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Shri Nath Pai: Only one question
remains. What was important about
these sections which necessitated the
asking for the special opinion of the
Solicitor-General? What was the
justification for a reference to the
Solicitor-General about these ordinary
sections of the I.P.C.?

Mr. Speaker: No more questions on
this just now. 1 have called Shri
A. K Gopalan to speak on the
General Budget already.

Shri Nath Pai: These are the most
ordinary sections of the IPC. Where
was the need for a reference to the
Solicitor-General?

12.40 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION

Mr. Speaker: We shall now take up
the General Discussion on the General
Budget for which 20 hours have been
allotted.

Shri A. K. Gopalan.

Shri A. K. Gopalan (Kasergod):
Mr. Speaker, we have before us the
budget proposals, the Finance Minis-
ter’s speech as well as the Finance
Bill. First of all, before dealing with
the budget proposals, 1 have to say
what is the essence of the budget
proposals.

This is a very clever budget and a
very dangerous budget. It is not a
blunt budget as that of last year.
Tremendous capacity to manocuvre
has been displayed to create an illu-
sion in the minds of the people. There
are big words, about curbing mono-
poly as well as ending concentration.
The reintroduction of the expenditure
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tax without any real positive step
and effort to find out the black money
i3 nothing more than an empty
gesture.

12.42 brs.

[Mr. DEPUTY-SPEAKER in the Chair]

Gates are opened wide for the foreign
investor. The common man is where
he is, groaning under last year’s back-
breaking taxation. He is disiilusioned
and all hopes of a substantial reduc-
tion in indirect taxation has been
thrown to the winds. There is no
prospect of lowering of prices or
lowering of the burden of taxation.
The people had hoped for a reduction
of tax on nearly 50 items of common
consumption levied last year.

Acids, carbon dioxide and gramo-
phone records have qualified for the
total removal of indirect taxes. The
CDS is scrapped—and that exhausts
the Government’s concern for the
lower income and middle income
group. Taxes on the rich have been
reduced. The agrarian policy is as it
is, and under the present condition,
we cannot hope for any increase in
the production in the near future.
This is the essence of the budget pro-
posals.

When the Finance Minister made
his speech presenting the budget
proposals for 1964-65, people were
naturally anxious te know what re-
liefs would be given to them. They
were also very much eager to know
what steps Government was taking.
The Finance Minister was proposing
to implement the promise of demo-
cratic socialism made by the ruling
party. Socialism today has become
very popular in the minds of the
people and the ruling party has been
putting on the socialist garb to hood-
w'nk the people and to cover up
their policies which, far from being
socialist, are opposite to it.

It is also no accident that the rul-
ing party, when it finds itself in 'a
crisis or feels that it is losing people’s
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support, shouts loudest about socia-
lism. Politioglly-conscious * sections
of the people in this country were
never taken in by this declaration.
But it is true that there are large
sections of people in this country
who centinue to have illusions in
this rulling party and its promises of
building socialism. A hard blow has
been dealt to these illusions by the
Finance Minister. It i a good thing
that the masses get disillusioned; and
I would consider that the Finance
Minister has done a signa] service by
imparting this political education to
the people. A few more less‘ong like
this and the people will know what
socialism really is and who can build
it up and how they can achieve it in
this country. The genuine socialists
in this country will be thankful to
the Finance Minister for this educa-
tion of the masses by the negative
example when the declared policy is
socialism.

Before the Budget was presented,
the people had very great expecta-
tions that they would be given a
large amount of relief. After all,
the only target that was overfulfilled
is the taxation target, and it was
naturally expected of the Govern-
ment that a large measure of relief
would be given to the people, on
whom miseries have been heaped one
after another making life itself un-
bearable for them.

It is true that the Finance Minister
has scrapped the CDS—no doubt
about it. Even there, he could have
been a little more graceful. I want
to ask whether it was necessary to
force the people to make their con-
tributions for 1963-64, and refund it
only after 5 years. Why should he
not have shown 5 little more concern
to the income-tax payers in the
small income groups hard hit by the
scheme according to the Finance
Minister himself? What prevents
him from giving them immediate re-

lief? Anyway, in our country today
we have to be thankful for even
small mercies. The CDS has been
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scrapped, but that almost exhausts  This also ig far from adequate in re-

the concern which the Finance
Minister has for the common people,
apart from the relief to some cate-
gories of income-tax payers in the
lower brackets. We know that this
small religf was ‘necesdary for the
common people because the Finance
Minister wanted to make the bigger
concessions and ancentives he was
giving to big business more palatable.
To that 1 will come later, because 1
want to deal with it at length, but
is this small concession all that was
needed for the people? That is the
question. The whole country has
been crying aloud about the runaway
prices prevailing today, very res-
ponsible Ministers of the Union
Government have expressed concern
over it, and even the Finance Minis-
ter in hig speech has said that there
is concern about it.

The Finance Minister himself is
disturbed at the rise in the price
level. The Third Plan Mid-Term
Appraisal told us that over the period
of 2} years since the commencement
of the Plan, the increase in the gene-
ral price index would work out to
about seven per cent. Everybody
knew that this so-called seven per
cent had nothing to do with reality.
The Finance Minister now tells us:

“While the increase in whole-
-sale prices of the order of 8 per
cent over the first three years of
the current plan period cannot
be considereq large by any stan-
dards and particularly against the
background of the sizable step-
up in outlays under defence and
development, the fact that the
.general index of wholesale prices
rose by as much as 7.2 per cent
between the end of March 1963
‘and the end of January 1964 is
certainly a cause for great con-
cern.”

presenting the reality. To the com-
mon people percentage and base
months have not much relevance.
Statistics have never been known to
feedq hungry mouths. What is far
more relevant to them is the amount
of money that they have to pay to
get things when they actually go to
the market. That is the reality.

Recently 1 saw in the press in
Kerala 3 study of the lower middle
class budget. With absolute bare
essentials, such a family had to spend
Rs. 103 in October, 1957 Rs. 118 in
August, 1958, and Rs. 155.81 in Jan-
uary, 1964—that is a rise of 40 per
cent from 1957 and over 30 per cent
since 1959. The same must be the
pattern almost all over the country.
In fact, in those areas where food
prices shot up to abnormal heights in
the recent period, the situation must
be still worse, the percentage will be
more. So, do not try to hoodwink
the people with talk of seven per
cent and eight per cent. The cost of
living index fraud hag already beea
adequately exposed and officially ac-
cepted. It is better that the Gov-
ernment does not play too much with
the price fraud.

My contention is that the price rise
is far more than what the Govern-
ment admits, and that is also the ex-
perience of the people. Are the
people being compensated for all this
rise in prices? Far from it. There
has never been full neutralisation of
the rise in the cost of living. In many
cases even recommendations for neu-
tralisation by committees appointed
by the Government itself have not
been honoured. Racently the Finance
Minister made an announcement in-
creasing dearness allowance to Cent-
ral Government employees—a grand
sum of Rs. 2 for the lowest category!
They are really bitter that the Gov-
ernment expects them to meet the
rise in prices with Rs. 2 which would
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hardly meet the rise in the price of
any one of the items of household ne-
cessities. They would happily forego
the Rs. 2 and save all that money for
the exchequer if only the Govern-
ment would take steps to hold the
price line which would not cost the
exchequer anything. The other day
the hon. Home Minister also said
that the Rs. 2 would be swallowed by
the price rise and that was not much.
The crux of the problem is the rise
in prices. A paltry concession here
or there will not help the people. The
only thing that can save them is a
policy to lower the pricegs and hold
the price line. In spite of his being
so disturbed about the price rise this
is precisely what the Finance Minis-

ter refuses to do. He has very
graciously removed the duty on
gramaphone records. He hag re-

moved excise duty on a number of
items—hardly any one of them of
avai]l to the common men. In the
present situation we had expected
the Finance Minister to withdraw
at least all the additional duties that
were imposed last year, specially
duties on kerosene, cheaper varieties
of cloth, matches, etc. That would
have meant some relief. But the
Finance Minister will do nothing of
that sort. Not only will he not take
any such steps but he is even against
controls which will check prices.
From 1951 to 1962 the excise duties
on all the essential commodities had
risen and I pointed this out last year.
The duty on one item, kerosene has
risen from Rs. 28 lakhs to almost a
thousand lakhs 5 year. It rose al-
most every year and the climax came
last year. People expacted that at
least as far as these essential com-
modities are concerned, there would
de at least fifty per cent relief. As
I said earlier, he is against controls
which will check price rise in some
way. According to the Finance
Minister:

“In curbing profiteering, fiscal
devices can be used much more
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effectively than controlg which

lead to abuses.”

This is the same concern for the wel-
fare of big business which prevents
him from introducing State trading
in foodgrains.

Shri Ranga:
it.

Shri A. K. Gopalan: My friend
opposes jt but all the other support.
Once the price of a basic commodity
like foodgrains is under check, other
things will fall into place. Equally is
this concern shown by the Finance
Minister and his Government when
they refuse to nationalise banks which
have played not a small role in the
matter of price-rise. It was said that
only a3 small section of people back-
ed jt. It is not so. Many in the
Party to which the hon. Finance
Minister pelongs have been pressing
for it but it is the Government that
have rejected it.

The possibility of considerable
pressure on price during the Third
Plan period was visualised by the
Government itself. Yet no measures
were taken. Prices began going up.
Government itself. Yet no measures
but did not do anything. Now, the
attitude to prices and controls which
the Finance Minister has taken, far
trom showing any concern for the
price rise or the common man who
suffers from ijt, can only lead us to
believe that it is the -Government's
palicy not to check the rise in prices,
that this is being deliberately done
in the interests of big business and
private enterprises.

Question, We oppose

The Finance Minister ascribes the
rising trend in prices essentially to
the inadequate rate of growth in
agriculture. From 1961-62, agricul-
tural production has been declining.
For the current agricultural sea-
son according to the Finance
Minister’s budget speech, crop pros-
pects which seemed somewhat bet-
ter to begin with have been adverse-
ly affected by the recent severe win-
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ter conditions in some parts of the
country.

Agricultural production is not only
important for us from the point of
prices alone. For underdeveloped
countries like ours, development
hinges very much on the develop-
ment of agriculture. Not only for
meeting our chronic food deficit, but
for a growing internal market, for
adequate raw materials for our in-
dustries and for capital formation,
agriculture has to play an important
role. Yet how is this all-important
sector treatedq by the Government?
Does it show any realisation that
without the development of agricul-
ture in the right direction, develop-
ment of the nation is almost impos-
sible?

Why is this so? For the simple
reason that the Government has not
done the one thing that js essential
for the rapid development of our
agriculture—that is, the breaking of
land monopoly and making the tiller
the owner of the land he tills. Des-
pite all the land reform measures the

Government has initiated, land
monopoly still remains the same,
though there is some difference.

Twenty per cent of the rural land-
lords own seventy per cent of the
lanq of whom the top five per cent
own 37.24 per cent of the land. At
the other end, seventy per cent of the
peasant families hardly possess
twenty per cent of the land. The
top ten per cent of the rural rich
account for 33 per cent of the
entire rural income. What is the
position at the lower rungs? The low-
est ten per cent account for only 0.7
per cent of the rural income and the
per capita daily expenditure of the
lower rung is only 31 nP. for food
and other necessities. Does this
not conclusively prove that mono-
poly in lang far from being broken

continues? Is it not evident that
unless this is broken gnd the land
actually distributed to the cultiva-

tors and they are given a stake in
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the land our agriculture cannot
really improve ag rapidly as the
needs of nationa] development de-
mand?

No one will deny that the mea-
sures which the Government have
taken like building up capitalism
in agriculture, community develop-
ment and national extension, pack-
age schemes, irrigation programmes
and fertilisers will not lead to some

increase in production. But is
that all what we want? Is that what
our developmental needs demand?

What we need is the rapid all-round
development of agriculture and that
can only be achieved by radical
land reformg breaking the mono-
poly in land, making the tiller the
owner of the land and giving him
incentives, credit, etc. An assured
price to the producer alone cam
save him from the clutches of the
speculators and profiteers.

13.00 hrs,

Today, the consumer gives some
price, and ag far as the producer is
concerned, the price that the pro-
ducer gets is certainly very much
different from the price that the
consumer gives. Thke Government
sanctions also cred‘t for agriculture,
but the actual cultivator, especially
the tenant-cultivator, in most cases
does not get it. As long as this
policy is continued, our agriculture
cannot have a planned development;
it will depend on the vagaries of
nature as it is today, and we will be
importing food and relying on ex-
ternal assistance instcad of helping
the capital formation inside the
couniry for development.

The Finance Minister also said
about the package programme.
Apart from the doubtful economics
of this programme, if the Finance
Minister thinks that by such tink-
ering with this problem he can
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solve the biggest questions that face
the development, he will soon be
breaking his head against a dead wall.
I only want to end on this question
of increase in agricultural production
and agricultural economy by repeat-
ing again that genuine land reforms
which will radically change the land
relations, incentives to the producer
in the form of credit, an assured
price, etc, and also State trading
in food grains are absolutely es-
sential if agriculture, instead of be-
ing a bottleneck, has to contribute
its chare to the nation’s develop-
ment. :

The next point I have to say s,
while the Finance Minister has been
pleased only to give a very small
concession to the lower income-
groups, he has been quite generous
to the big business. In fact, ag I
said earlier, in the paltry conces-
sion to the common man is only to
make his bigger gifts to big business
more acceptable.  Super-tax is
abolished anq by that, the F:inance
Minister hag accepted the demang of
the big business. Sur-tax on com-
pany profits which ha; been in-
troduced is accompanied by a rebate
to companies engaged in industries
occupy:ng also an important place
in the economy. The expenditure-
tax has been reintroduced, and, as 1
said, what meaning has it got when
the Government takes no steps or
measures to unearth black money
which even according to the esti-
mates of the Finance Minister is
Rs. 1,000 crores and according to the
‘estimate of some of his colleagues,
Rs. 3,000 crores? There is logic in
all this.

17 years ago, when we won free-
dom. and more o when we started
on planning 13 years ago, when we
had the opportunity in the post-
second world war period, to launch
on independent development of our
economv by abolishing fore‘en cap-
ital, liquidating feudalism and res-

. by equity, that is,
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tricting the growth of big business
and monopolies in thig country,
Our ruling classes deliberately threw
away this opportunity and they
launched on the path of developing
capitalism in our country, at a time
when cap’talism on a world-wide
scale had been in decay. While the
development of capitalism and an in-
dependent economy on capitalist lines
is impos-:ible to be built in an under-
developed country in the present-
day conditions, the launching out on
such a path has inevitably brought

out all the crises and all the evil
manifestations of that system into
our economy.

I will only here deal with the

develupment of the monopolies in
our economy. Thig is g subject-mat-
ter which has become subject to very
furious discussions in  various
circles in recent days. A few facts,
which have often been quoted, have
to be restated. It is known that 0.5
per cent of the shareholders in all
the companieg have 56.45 per cent of
the total value of the shares covered
half per cent of
the shareholders hold more than half
the total value of the capital. It is
also known that out of the total capi-
tal which has grown from Rs. 900
crores to Rs. 2,500 crores, two top
houses hold more than Rs. 600 crores.
Is it not an indication of the growth
of monopolics? It is also known that
13 per cent of the companies claim
45 per cent of the entire paid-up
capital jn the country. Is it not the
man-eater  getting  stronger and
stronger? It is also known from a
study of 4,174 directorships, that
44 persong alone hold 2,000
directorships, while 502 others hold
th~ remaining 2,174 directorships.
This is not all. There is another
dangerou; aspect in this growth of
monopoly; that is, the inter-linking
of bankinz and industrial capital.
Shri R K. Nigam of the Company
Law Administration has made g study
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of it. He says that 20 leading banks
have about 188 directors who hold
1,640 directorships. After eliminat-
ing the duplication among the com-
panies, the number of companies be-
sides banks, in which directorships
are held is 1,100, and the distribution
of directorships is financial corpora-
tions, 154; manufacturing anq other

companies, 1,227, trading corpora-
tions, 45.
Then five leading banks have 55

directors who hold 674 directorships,
whch work out to 40.5 per cent of
the total and the distribution of these
directorshipg is: insurance companies,
33; financial corporations, 6; invest-
ment trusts, 25; manufacturing and
other concerns, 584; trading concerns,
26. The manufacturing concerng in
which these 55 directors have inter-
est Constitute nearly 48 per cent of
the total number of manufacturing
eoncerns in which directors of the 20
leading banks hold intcrest. This is
the state of affairs today, as far as
the condition of monopoly is concern-
ed. Is this development in a wrong
and disastrous direction necessary
for the economic development? 1In
my opinion, absolutely not. In fact,
only by eliminating them can plann-
ing be put on the right lines and our
national advance ensured.

Leave alone eliminating them or
even restricting them, What has the
Finance Minister done? He has given
them more and more concessions in
the name of incentives. There is no
question of eliminating them but he
has given them more concessions in the
name of incentives. It has gone to
the alarming extent of virtually giving
up the industrial policy resolution of
the Government to favour the mono-
polisis. Many of the industries to
which the Finance Minister has gran-
ted rebate on the sur-tax on profits
should belong to the public sector
under the industrial policy resolution.
Far from- extending the public sector
on a democratic basis, and making it
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the determining factor in the country’s
economy, the private sector mono-
polists are being given the green flag
to make fresh inroads into the public
sector, The public sector, far from
becoming an effective weapon in the
hands of the Government against
foreign and Indian monopolists, is
being transformed into a handmaid of
the monopolists. This is a develop-
ment which the people cannot but
view with alarm. With this in actual
practice, what value can be placed on
the declarations of socialism, social
equality and all the other things that
had been explained?

All these facts about the growth of
monopolies are known to the Govern-
ment also, So many committees have
been appointed, There was the Vivian
Bose Enquiry Committee; the Income-
tax Enquiry Committec; the Company
Law Administration Report. All
these rcports are before the Govern-
ment. The Mahalanobis Committee
had been appointed sperifically to go
into the question of the concentration
of wealth and the distribution of the
national income, and it is reported in
papers that it has also come to similar
conclusions as far as the concentra-
tion of  wealth is  concerned.
The report is yet to sece the light
of day. After 411 this, what was ex-
pected of the Finance Minister, when
there are so many reports showing
the concentration of wealth? What
was expected of the Finance Minister
of a Government which has pledged
itself to socialism, was to take firm
measures to curb and eliminate the
monopolies. But what has the Finance
Minister offered? The Finance Minister
says: “A Commission to enquire
into monopolies and the concentration
of power in the Indian economy,”—
all in the name of impartial and oh-
jective enquiry. The Finance Minis-
ter has only set up another Commis-
sion. Does the Finance Minister
think that the enquiries till now made
had not been impartial and objective?
Is it because that they came to the
conclusion which tallied with the
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reality that there is concentration of
wealth? It is not that the Finance
Minister is not aware of the facts.
The public clamour against monopolies
has been rising, and he knows that
there had been discussion in the coun-
try about the concentration of
wealth.

The Finance Minister in this case
also has resorted to the usual trick to
sidetrack the demand, and that is, to
appoint a commission which will sit
for the next five years. When a Com-
mission is appointed, it will take years
and when pressed, a report will come
and that report will never be im-
plemented, and if it is implemented,
it will be implemented only half, in
the interests of those who ask for the
report! It is said in the papers yester-
day that it will take only one year.
But we know what happened in the
case of the Mahalanobis Committee
and we have experience of other com-
mittees aiso. Meanwhile, the monopo-
lists will be given more and more
concessions and by the time the
Commission’s report is ready, the
Indian monopolists getting fat on
these , concessions would have grown
so strong and dominant that it
is they who will probably decide
what is to be done with such a report.
There are already many reporis with
the Government which show that there
{s concentration of wealth and mono-
poly in the country,  So, having ano-
ther Commission is certainly side-
tracking the issue and avoiding it.

The most dangerous aspect of the
growth of monopolies is their collabo-
ration with foreign monopoly. In
1950, when we launched our First
Plan, private foreign capital in our
economy was to the extent of Rs. 300
erores. By 1962, it has grown to as
much as Rs, 850 crores. In 1958, there
were 71 collaboration agreements with
foreign monopoly capital; by 1962 the
Bgure had gone up to 1442, Secondly
it should not be forgotten that the
foreign capital is mainly in the vital
.mectors of our economy, What should
not also be forgotten is that the Gov-
ernment has made the economy so
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dependent on western capital that we
have reached a stage when the moment
this is withdrawn the whole economy
will collapse. Even an innocent
child knows that in such a situation
there will be political pressure and that
presure will follow from the imperia-
list countries who are giving aid and
the Government will find it more and
more difficult to resist the pressure.

Dangerous limits have already been
reached in the matter of foreign capi-
tal penetration. There is a red sig-
nal. Yet, we are opening the doors
still wider. The Finance Minister him-
self has said recently in a speech to
the Joint annual conference of the
Indian Economic Association and the
Indian Society of Labour Economics
as follows:

“T think the stage has come
when we would be justified in
opening the door even wider to
foreign investment as long as the
burden that such investment
might put on our balance of pay-
ment in future is not dispropor-
tionate to its contribution to our
economic growth.”

Also, in today’s paper there is a re-
port “TTK gives assurance to World
Bank Chief” which says:

“Finance Minister Krishnama-
chari is learnt to have given as-
suran-es to the World Bank that
the existing policy of restricting,
as a rule, foreign equity capital
to minority participation in colla-
borationist ventures would be
given up....Besides these major
policy concessions the field for
investment of foreign private
capital has been expanded to in-
clude public sector ventures.”

The Minister of Finance (Shri T.T.
Krishnamachari): May 1 know from
which paper he is quoting?

Shri A. K. Gopalan: It is from the
Patriot. If he does not like this paper
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there are other papers also from ternal assistance.” And, to ensure this

which I can quote. The report adds:

“In addition, the World Bank
Chief was informed of the tax
concessions to foreign capital and
foreign personnel cmbodied in the
Budget proposals.”

If he does not like this paper, T will
quote from another paper. In an in-
terview to the Economist, London—it
was not reported in Patriot but in
Statesman  yesterday—a report of
which has been sent back by Reuter.
the Finance Minister says:

“I am hopeful that my appeal to
the foreign entrepreneur to come
to India will find an echo. Not-
withstanding this matter of border
trouble with China, there are few
developing countries which offer
such assurances of stability and
such market prospects as India.”

It was in the same interview that he
told about nationalisation of banks.
The Finance Minister is reported to
‘have said in regard to the demand for
nationalisation of banks,

“In the first place, the demand
is being raised by a very small
section and T do ndt think we need
really bother about it.”

Shri Ranga (Chittor): Hear, hear!

Shri A. K, Gopalan: It is not a small
section, but all. except my hon. friend
who has just said “Hear, hear”, almost
-all the opposition parties except Mr.
Ranga’s party and large sections of
‘Congressmen themselves have deman-
ded it. It has become a national de-
mand and not the demand of a small
section. But because the foreign mono-
polists do not favour this idea the
Finance Minister hastens to assure
them that we need not bother about it.
In the budget speech itself, the Fin-
ance Minister says “for some years to
come, we must rely on continued ex-

continued external assistance the Fin-
ance Minister has been lavish with
concessions, the most dangerous of
which is opening the doors of the pub-
lic sector to foreign private capital
According to all reports, and there is
nothing to disbelieve in them, the
Government is deciding to open up the
oil, machinery-making industry and
other basic industries both in the
private and public sectors to {oreign
equity participation. The Finance
Minister himself said in his budget
speech:

“We should specially welcome
foreign investment in the shape of
equity capital which not oniy
brings with it technical skill,
know-how and managerial skills
but has the special advantage of
not adding to the heavy and grow-
ing burden of debt repayment.
To attract private investment in
appropriate fields, we have to
offer some incentives...... ”

There was recently another report thag
the Government was likely to accept
the arbitration clause in relation to
foreign capital—a demand which had
been rejected earlier,

A report of the United States De-
partment of Commerce has pointed
out that the return after foreign taxes
on American investments in the
manufacturing enterprises in India
was among the highest in the world.
The return in 1962 was computed as
20.6 per cent compared with 19.2 per
cent in 1961. This was published in the
Economic Times, The rate of return
mentioned is substantially higher than
the Indian claim. During 1962, accor-
ding to official Indian statistics, returm
on US investments was 13.2 per cent
while the Ameri~an Government ad-
mitted a net income of 20.6 per cent. I
do not know how this difference is
there,

Besides, there is royalty payments
also, as regards three or four projects,
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as follows: American Refrigerators—
5 per cent on sale of first $25,000, 3
per cent on sale of next $25,000 and 2
per cent on additional sales. Bharat
Ball-bearing—Royalty at 4 per cent of
net sales and initial fee of Rs. 4 lakhs.
Shalimar Wires—5 per cent per annum
as ex-works selling price of the pro-
duct for 10 years from the date of start
of manufacture. Isaac Holders—10 per
cent of net trading profits ypto 6 years.
All these royalties are there,

What does all this add up to? This
is how we arc developing the econemy
of our country and this is what we are
doing in order to attract private sec-
tor and also to attract foreign capital.
1 want to warn the Government that
the people fought a hard struggle and
won freedom not to mortgage it. The
Prime Minister himself used to say
that our political freedom cannot be
stable without economic independence.
Instead of marching towards economic
independence, our march is to more
and more economic dependence. The
Government has no right to mortgage
the country’s future as it is so cyni-
cally doing in the interests of the
Indian monopolists and their foreign
collaborators, It is not as if there is
no alternative path. The  question
will be asked, where is the alternative
path? From where can we get money?
How can we develop the economy of
our country? How can we have
these big industries? To that the Com-
munist Party has many times put
forward several proposals.

Shri Ranga: Hear, hear!

Shri A. K, Gopalan: But after hear-
ing the proposals 1 put forward, he
will not say “Hear. hear”, but he will
oppose them. The proposals are
nationalisation of foreign trade, State-
trading in foodgrains, nationalisation
of foreign capital, nationalisation of
banks and certain industries. stop-
ping of privy purses, unearthing of
black money, scrapping prohibition,
ete., because prohibition today is only
in name. In reality there is no prohi-
bition, Instead of taking coconut to-
ddy or some other toddy, they take
some other things, Prohibition is not

2290 (Ai) LSD—5.
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only nota successbutaccording tome,
according to some reports ‘thail have
received—I do not want to go into the
details now; if we have a special dis-
cussion we can go into them—it is actu-
lly ruining the health of the people.
It is also leads to corruption. In every
police station there is corruption on
account of this. Every illicit distiller
is asked how much money he would
give. Therefore corruption in the vil-
lages is due to this prohibition. If
that is removed, not only will we get
more money, to the tune of about
Rs. 60 crores, but it will also provide
employment to many and it will solve
the unemployment problem to a cer-
tain extent. Illicit manufacture of
liquor which leads to corruption in
the whole country from the constable
right up to big officers will also be
stopped.

Last year, when I spoke on the
Finance Bill, I ended by saying that if
the Bill was passed the wrath of the
people would be against the Govern-
ment. But the then Finance Minis-
ter, Shri Morarji Desai, while answer-
ing, became angry and said that the
wrath of the people will be against
me.

Shri T. T, Krishnamachari: I am not
angry,

Shri A, K. Gopalan: I am not saying
that you are angry. My point is, so
many changes have taken place. The
Finance Minister himself saw tthe
wrath of the people and I think the
wrath of the people has been responsi-
ble to see that the then Finance Minis-
ter is not in office today. So many
things have happened. Because of
some of the measures taken by the
Government and also because of the
pressire from the people he has been
removed from office. Therefore do
not say that nationalisation of banks
has the support of only a few people
and that these agitations are in any
way less,

Sir, the people are in action. After
the last year’s budget, how many
actions had there been in the country
from the side of the people? How
many strikes were there in the
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country? Even today I have seen in the
papers that the RMS workers are
taking action due to the Rs. 2 increase
in allowance given to Central Govern-
ment employees. There have been
so many strikes in the country. A
petition was presented by me in the
Parliament. After that for three days
in the whole of India under the
auspices of the ITUC there had been
hunger strikes in every State. There
have been mass demonstrations and
they are continuing. These things are
there because the people in reality
understand their difficulties because
of the increase in prices and also due
to the pressure put on them by in-
direct taxation. No relief hag been
given to them,

What I want to say is, if the Gov-
ernment has eyes to see the sufferings
of the people and the struggles going
on in the country, and ears to hear
what different sections of the people
and papers say—except Shri Ranga
and others—then they would know the
realities. They would then realise
that as far as the proposals in this
Budget are concerned they not only
do not give any relief to the common
man but they give more and more
concessions to the foreign private
capital-—a very dangerous thing— and
strengthen the hands of the monopo-
lists. Instead of taking some measures
to curb monopolists, it is said that a
Commission will be appointed. Sir,
we in the Parliament know what will
be the fate of a Commission when it
is appointed and what will be the fate
of the report when it is presented by
that Commission. There has been the
Income Tax Enquiry Committee and
many other committees, There are
80 many reports on which the Govern-
ment has not acted. That is why I
say, Sir, that this is a very clever but
a dangerous Budget; it will not help
the common people in this country.

Shri Ravindra Varma (Thiruvella):
Mr. Deputy-Speaker, Sir, I rise to wel-
come the budget proposals presented
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to the House by the hon. Finance Mi-
nister. I am sure that the House will
wish the Finance Minister well in
piloting the stupendous economic effort
that this budget epitomises. Sir, it is
after a few years of holiday from the
taxing burdens of this office that the
present Finance Minister has come
before the House with these budget
proposals. His proposals are eminen-
tly realistic, characteristically bold
and moderately and realistically
socialistic (Interruption). If you have
the patience with which we listened
to the hon. Member who spoke before
me—whatever he spoke—you will
certainly be able to understand why I
claim on behalf of the budget propo-
sals that they are moderately socia-
listic (Interruption). Unlike the hon.
Member there, I do not have the
mannerism of repeating the last words
of my sentence.

I said, Sir, that it is a stupendous
effort because we know that the coun-
try is faced with the tremendous twin
tasks of raising the finances necessary
for strengthening the defence of our
country and at the same time, accele-
rating and intensifying the process of
economic development in our country.
It is truc that the immediate impact
of an invasion is not haunting our
memories today but, nevertheless, it
cannot be gainsaid that there is no
reason to relax or to reduce the stu-
pendous effort that we have to make.
Two belligerent nations which believe
in sabre rattling are facing our coun-
try on either side of our frontiers.
They are not only inimical to us but
friendly to each other. Nor is it pos-
sible for us to reduce the tempo or
magnitude of our development be-
cause if we divert our resources from
the processs of development we will
be playing into the hands of our ene-
mies proving that we could not suc-
cessfuly face the dilemma that they
posed before our country.

Sir, it is, therefore, clear that the
resources necessary for these twin
tasks have to be raised. They can
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be raised only from what is available
in the country. It is known that in
the last few years our revenue has
shown unmistakable signs of buo-
yancy. From about Rs. 190 crores at
the tirae of partition and the coming
into bcing of this country, the revenue
now is expected to go up to the Rs.
2000 ¢ ores mark, It will not be out
of context, in this connection, to say
that the House should remember that
at a time when a tremendous increase
had to be made in the effort to garner
the interna]l resources the then Fi-
nance Minister—who according to Shri
Gopalan had to leave office because of
the wrath of the people invoked by
the priests of popularity in the Com-
munist Party—made the effort to see
that the methods of collecting revenue
are put on a firm basis. If the Finance
Minister, Sir, today could come to
this House without many additional

proposals for taxation, it is because,
as he himself admits in his speech,
he rcalises that certain measures

which were taken during the grim
days of last year have been responsi-
ble for putting us on a firm footing as
far as our revenues are concerned,

Sir, in the lucid address with which
he introduced the budget proposals,
the Finance Minister surveyed the
growth, the problems and the trends
of our economy. The hon. Member
who spoke before me had very harsh
words to say about the condition of
our economy, He went so far as to
say that this is a clever and dangerous
budget. 1 wonder why he said it was
clever. Is it because he found it was
a little difficult to understand the
intricacies of this budget? He said
that the Finance Minister has shown
infinite capacity to manoeuvre—I am
quoting from memory. He said it is
a good thing that this budget has dis-
illusioned the masses of our country.
and he congratulated the Finance Mi-
nister on educating the masses in dis-
illusionment. With that sentence, Sir,
I submit to the House, the hon. Mem-
ber who spoke before me, let the cat
out of the bag. This is nothing new
for any one to hear from the Com-
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munist Party. The very fundamentals
of their political philosophy believe in
intensifying musery, so that discontent
may increase, so that they may have
the opportunity to tell the people that
they have drunk deep from and drain-
ed the cup of poverty and misery,
that nothing can be expected from
those who are in authority and that
therefore they must Dbreak their
bonds in revolution.

This portrays the kind of eternal
dilemma which confronts a Commu-
nist who tries to function in a demo-
cratic set up who, on the one hand,
has to convince the people that he is
working for the amelioration of their
conditions, asking for reduction in
hours of work and increase in dearness
allowance and, on the other, can with
facility indulge in double talk and say
that Rs. 2 should not be increased.in
dearness allowance because it is noth-
ing; on the one hand, you must ask
for betterment of the conditions and,
on the other, you must pray for disil-
lusionment. How these two things
can be reconciled can only be under-
stood by those who have been initiat-
ed into the esoteric mysteries of the
dialectics which Marx and Khruschev
and, if T may say so with the approval
of the hon. Member, Mao has pro-
pounded to the world.

The hon. Member said that the pic-
ture of our economy was bleak. The
Survey which the hon, Home Minister
presented to the House........

An hon. Member: Finance Minister.

Shri Ravindra Varma: I am sorry,
the Finance Minister, I hope it does
not foreshadow anything.

The Survey which the hon. Finance
Minister has presented to the House
shows that the availability of power
and transport and of basic materials
such as_coal has increased, that the
generation of electricity has gone up
by 16 per cent, that the goods traffic
carried by railways has gone up, that
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level, that the production of alumi-
nium, coal, cement, machine tools,
electric machinery, transport equip-
ments, production of wagons, trucks,

all of them have increased, that the
indigenous content of production has
increased in  engineering industries,
that the industrial output has increas-
ed by 10 per cent, that the balance of
payments position has improved, that
our export has touched the high figure
of Rs. 760 crores, that there has been
better utilisation of externa] assistance,
that the national income has gone up,
that th¢ per capita income has gone
up even though not according to the
targets, that small savings has gone
up from Rs. 73 crores to 150 crores, and
that indebtedness to the International
Monetary Fund has been decrecased by
$50 million as against an increase of
$25 million and $122.5 million in the
previous years. Nevertheless, it must
be admitted, as the Finance Minister
himself has admitted, that as far as
agriculture is concerned, we have been
lagging behind. Shri Gopalan sang
the praise of agriculture. I am onc
with him in saying that this sector
of our economy is a very vital sector
and that unless this sector is taken
care of, it is impossible to expect any
rapid development or any chance of
the benefits of progress percolating to
the masses of our country,

It is true that our agricultural pro-
duction has declined by 3'3 per cent.
Nevertheless, it is true, too, that the
minimum prices of wheat and sugar
and the procurement price of rice
have been raised, that a minimum
price has been fixed for jowhar, that
the policy of extending price support
now applies to almost all the major
food and commercial crops.

As far as agriculture is concerned,
the hon. Member who spoke before
me bemoaned the fact that our pro-
duction is so low that we still have to
depend on import from foreign coun-
tries. No one can differ from him
when he says that the country must
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meke an all-out effort to see that our
production in the agricultura] front
increases. But it is not a laughing
matter to refer to the fact that the
agriculturist has to depend on many
other factors. It is not a mere excuse
which the hon. Minister or a member
from this side of the House may trot
out in extenuation of the fact that ag-
ricultural production has not increas-
ed in India. In this connection, the
hon. Minister referred to the vagaries
of the weather. In China perhaps cven
the weather is not allowed vagaries.
Therefore, they refer to “natural
calamities”, perhaps a more euphemis-
tic and socialistic expression for the
vagaries of the weather.

Now, if you look at many other
countries in the world, countries which
have had the advantage of planning
for many more years than this coun-
try has had, if you look at Russia or
China, you will find that they have
had to go to the world market to buy
additional food materials. I am not
saying for one moment that we must
emulate what they do because it has
become sanctified; the hon. Member
who spoke before me may say that it
has become sanctified because it is
something which is done by Russia or
China; I do not say so. But I only
point out this fact to show to the
House that it may become necessary
because of the exigencies and condi-
tions that govern agriculture that one
sometimes has to depend on buying
stocks to support what one produces
locally.

Shri Daji:
That is right.
every year, then?

You say ‘sometimes’.
But if this happens

Shri Ravindra Varma: 1 should
thank the hon. Member for allowing
me to reinvigorate myself to meet his
point. “Sometimes” js a word which
is as well known to the hon. Member
as to me. If it is a permanent feature,
1 will agree with the hon. Member
that it is a sorry, saddening state of
affairs. But if one hon. Member says
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that China can do it, Russia can do it
but not India, one finds it difficult to
understand the logic behind that argu-
ment.

Sir, the hon. Member who spoke
before me said that the production in
the agricultural sector is lagging be-
hind because of lack of effort to see
that the tiller owns the soil. My party
believes that all intermediaries should
be abolished and that land should be-
long to the tiller. But, still; I want
to ask the hon. Member who spoke
before me a question. Could you say
that the mere fact that the tiller be-
comes the owner of the land will im-
mediately solve all the problems of
agricultural production? Why is it so
then that Russia had to import food
materials to the tune of 14 million
tons even though it is a Socialist
country where land is not owned by
intermediaries? I do not want to go
into this argument at length. The hon.
Member himself has admitted that the
incentives neoessary for .increase in
agricultural production are being pro-
vided by the Government. The policy
may be inadequate, it may be said
that it has not led to as spectacular
and immediate results as we want,
but the policy of supporting prices,
fixing floor prices that take into con-
sideration the increased cost of pro-
duction and the prices of other neces-
sary commodities, providing of fertili-
zers, irrigation, better utilisation of
irrigation, providing of agricultural
credit etc. are all meant to serve the
very purpose that the hon. Member
said the Government should have in
mind to see that agricultural produc-
tion does not lag behind.

As far as industry is concerned, if
there is to be improvement in the rate
of growth the economy must be gear-
ed to the needs of rapid economic
growth. There can be no rapid
economic growth without increased
investment. The pattern of investment
has to take into account the invest-
ment output ratio not only in terms
of the quantity of production
but also in terms of the
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time consumed, the investment
employment ratio, better control,
better management to ensure that
there are quicker returns from indus-
try. If investment has to be stepped
up, capital has to be found. One may
not like “Capital,” but every country
which has got the responsibility to
improve its economy realises that
capital by whatever name it may be
called—it may be fair or foul—is a
necessity, an economic necessity.

Now, how is this capital to be found?
From internal savings, through sav-
Ings from income. If there has to be
savings, there must be difference bet-
ween income and consumption, The
profits that industries earn must be
ploughed back to see that industries
advance further. As far as externa]
resources are concerned, one of the
main sourccs is export, another is in-
ternational economic institutions, a
thirg is assistance from friendly gov-
ernments and the fourth is private
foreign capital. The Finance Minister
has very clearly stated in his analysis
that we will have to orient our policy,
both of taxation and of economic di-
rection, to ensure that we draw upon
all these resources, increase the tempo
of investment, control the direction
and pattern of investment towards
basic industries, lay stress on the in-
dustries necessary for agriculture and
to relieve shortages by correcting
whatever imbalances there may be in
the production of consumer commodi-
ties.

The relief given to the different sec-
tions of the community that earn taxa-
ble income and to the corporate sector
is only to provide the inducements
that a society dedicated to democraey
and socialism can provide. The hon.
Member who spoke before me said
that there was no need to provide
these incentives. I shall come to his
observations, as far as socialism is
concerned and as far as the incentives
and inducements provided by the
budget are concerned, later. But I
want to deal in passing with the ques-
tion of prices that he has raised.
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As the Finance Minister himself has
pointed out in his budget proposals
and in the brilliant speech which he
delivered while introducing the bud-
get proposals this is a matter which
should cause grave concern to all sec-
tions of the people in the country.

There is no gainsaying the fact that
though the price level went up only
by 8 per cent during the first three

years of the Thirq Five Year Plan, -

in the last one year it has been going
up in a way that shouid cause grave
concern to everyone. It is one
thing to talk from the point of
view of pure economic theory and
say that in a developing econo-
my prices are bound to go up,
that there will be some kind of
an increase in the price level because
there will be a time-lag between the
locking up of capital, that is, invest-
ment, and the production of commodi-
ties which will answer for the total
volume of money in circulation or the
total volume of money that the com-
munity has at its disposal. It is one
thing to argue these things from the
point of view of the pure theory of
economics but it is entirely another
thing, as far as this House is concern-
ed, for anyone to argue and say to the
people of this country that they have
to put up with a spiralling level of
prices. Prices have to be controlled.
They have to be controlled with all
the fiscal and other measures that the
Government is capable of taking. If
State trading is to be resorted to, whe-
ther some hon. Members like jt or nat,
it has to be resorted to. If by a policy
of procurement and price fixation or
through other means of controliing
the stock and the prices of commodi-
ties this can be achieved, it should be
achieved.

One of the reasons for the increase
in prices is short supply of commodi-
ties, specially consumer goods. Many
other factors that effect the cost of
production, as the hon Member, Shri
Karuthiruman, explained to the House
yesterday when he spoke of agricul-
swre and increase in the prices of agri-
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cultural commodities. But it is not only
the question of the existing scarcity—
the real scarcity—but also that of the
creation of an artificial scarcity, sea-
sonal scarcity and regional scarcity
which the trade channels are
often responsible for. Therefore
this House wil] certainly demand that
the Government should take every
necessary step to see that trade chan-
nels arc not responsible for creating
these artificial kinds of scarcities and
to ensure that prices are kept at a level
which does not nullify and efface the
increase in incomes that comes as a
result of the distribution of purchas-
ing power in a developing economy.

In this connection I would also like
to point out to the hon, Finance Minis-
ter that one very important factor
which is not always taken into consi-
deration is the impact of indirect
taxes on prices. I would like the hon.
Finance Minister, when he comes be-
fore the House next year, to tell us as
a result of study and reaserch in his
Ministry how far the incidence of in-
direct taxation goes to inflate the prices
of essential commodities, whether it is
absorbed by taxation or whether the
trader uses the tax as an excuse to
inflate or increase the the priccg at
the cost of the common man.

Ag far as relief to the low income
groups is concerned, it is clear that
the Government has adopted some
measures, like the linking of the dear-
ness allowance with the price index.
But what about the people in the
rural arcas who are not salaried peo-
ple? They also have to be taken into
consideration.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri Ravindra Varma: I
another five or ten minutes.

will take

Mr. Deputy-Speaker: He can take

five minutes.

An Hon., Member: He should be al-
lowed more time. He is the first
speaker on our behalf,
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Shri Ravindra Varma: The hon.
Member who spoke before me said

that there was nothing in the Budget
propusals which would prevent the
concentration of economic power and
wealth, that the hon, Finance Minis-
ter had used only empty words. 1 he
had not used these words, he would
have been blamed for not using them.
It would have been said that words,
like the mantra of socialism or some
other word were not even mentioned.
If he uses these words, it is said that
they are empty words, The hon. Fi-
nance Minister is always on the horns
of a dilemma. It is not as if I am
trying to defend him. I know, he is
capable of taking good care of him-
self.... (Interruption). I am very
glad that the hon. Member appreciates
my compliment to the hon. Minister
for his ability,

As far as the Budget proposals
themselves are concerned, it is very
clear, if the House takes a Jook at the
taxes that the hon. Minister has pro-
posed, that they are a judicious com-
bination of relief to the poor, induce-
ment for investment and growth and
measures to reduce the possibility of
inequality being perpetuated either
as a result of inheritance or as a re-
sult of monopoly. Since I do not have
the time it is not possible for me to
refer to each one of the tax proposals
that he has made. I shall leave it to
many abler men who wil] follow me.
But as far as income-tax is concerned,
it is crear that there is definite relief
to the lower slabs and the hon, Mem-
ber who spoke before me admitted
that there has been relief. He was
halting, hesitant, stammering when
he came to it, but could not gainsay
the fact that there was relief.

As far as the Estate Duty and the
Gifts Tax are concerned, I want to ask
the hon, Member who spoke before
me whether he sees no signs of socia-
lism or equalisation in them. He is
not here, but I am sure he will be
informed because he does not lack in
informers. ... (Interruption). I would
like to ask him whether he does not
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see any signs of socialism in the Estate
Duty or in the Gifts Tax. There is an
increase, higher rates have been in-
troduced and they have been made
applicable for lower slabs as far as
the Estate Duty is concerned. The
highest rate has been put up to 85 per
cent, The justification for this is
nothing except the belief that inequa-
lity should not be transferred from
generation to generation. Those who
believe, that there must be an
equalitarian societv must therefore
support this effort to see that in-
equality is not bequeathed in this
country. It is not only at Bhub-
aneswar that the Congress made
a public statement that it does not
believe in the perpetuation of inequa-
lity. As early as the Round Table Con-
ference in London Mahatma Gandhi
said that he did not believe in inherit-
ed riches, that he believed that every
monopoly should be ended with or
without compensation as the case may
be. Thercfore there is no new dis-
covery of socialism as far as the Con-
gress is concerned, If the incidence
of the Estate Duty, the Gifts Tax,
Wealth Tax and the Expenditure Tax
together is not on the richer class, I
want to ask Shri Gopalan whether the
incidence of these taxes is on the
lower classes.

Shri Gopalan referred to foreign
investment and I have, therefore, to
refer to this before I conclude. He
said that foreign investment will mean
a stranglehold on this country, If he
could have his way, he would strangle
the private sector; he would hound
out every foreign investor and would
create such conditions in this country
that no international institution will
be prepared to lend for this country.
Then, he says that in spite of his war-
nings, if you depend on these loans,
any time these loans may be with-
drawn and your house will collapse
like a house of cards.

As far as the necessity for inducing
investment in this country is concern-
ed, no responsible person can deny
that the necessity of inducing this
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investment is there. The question, as
the hon. Finance Minister pointed
out, is one of control. If we can
ensure that foreign capital does not
establish a stranglehold on the eco-
nomy of our country, that it will
operate within limits and it is not
entitled to any kind of right to con-
trol the direction of economic policy
in this country, this does not in any
way constitute economic dependence
that goes against our sovereignty, or
the conception of democracy or socia-
lism that at least we on this side of
the House have.

If you look at the Budget proposals
and the concessions that have been
given to foreign investors, you will
see that this is particularly done, as
the hon. Finance Minister has explain-
ed, with an eye on the tremendous
responsibility for repayment of loans
which this country is confronted with,
which is expected to go upto Rs. 825
crores in the Fourth Five Year Plan.
Can you bridge this gulf entirely with
your exports? If that is not possible,
other ways must be found. The
rebate of 10 per cent on the tax on
dividends received from Indian com-
panies, section 23-A companies, engag-
ed in specific activities mentioned in
the Schedule of the Memorandum and
the personal concessions that have
been offered to foreign personnel,
technicians and professors, and the
concession to the tune of Rs. 2,000 for
the education of two children. If this
House is asked to believe that these
concessions constitute a surrender of
our sovereignty, that this constitutes
mortgaging of the freedom of this
country to some other country, I must
say that Mr. Gopalan is also asking
this House to mortgage its intelligence
to him.

In view of the limited time at my
disposal, I do not want to go into the
question of other proposals of taxa-
tion. But I must now refer to the
question of tax-evasion. As far as
tax-evasion is concerned, the Public
Accounts Committee has very often
teid this House of the necessity to
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ensure that there is no tax-evasion, to
ensure that there are no arrears in
assessment and to ensure that the tax
on the assessed income is collected.
It is saddening to see that out of
Rs. 567 crores of the assessed income-
tax demand, only about 50 per cent
has been collected in the last year.
Rs. 271 crores were still in arrears.
The tax coilection has been in arrear
{o the tune of Rs. 120 crores for three
consecutive years. This is a high
figure and, therefore, 1 would say that
the Finance Minister is eminently
justified in suggesting the five amend-
ments to the Income Tax Act that he
has proposed. I would not call them
panchsheel because one has to be
wary of the word now. But these five
conditions that he has proposed, these
amendments that he has proposed in
the Income-Tax Act, are necessary. l
may not defend every word and letter
of what he has said. 1 would certainly
not do so. They bear scrutiny. But
unless a dcliberate effort is made to
plug the loopholes, to sec¢ that there
is no evasion. to see that arrears are
collected, it will not be possible for
us to realise the revenue which Parlia-
ment sanctions.

Here again, I must say that there
is another side of the coin. The
Finance Ministers come before the
House and say that the estimate is
such and such, say, ‘X’. Then, when
the next year’s budget is presented to
us, we see that the income from these
taxes has been much higher than
what they told the House. There is
an eternal argument as to whether
this House, when it sanctions taxes,
not only has the rate of taxation 1n
mind but also the total yield from the
taxation as announced by the Minis-
ter. This is a matter which T would
like the Finance Minister to bear 1n
mind. This kind of wide variation to
the tune of 15 or 17 per cent is un-
understandable; still less defensible.
In a country, like, Great Britain, it
has been brought down to 1.8 per
cent. I do not want to quote the
instance of other countries. But no-
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where can you find such a wide varia-
tion as 15 or 17 per cent. To argue
in defence that since ours is an under-
developed economy, we will have to
levy taxes and excise duties on com-
modities which are not on the list
today and we do not know how these
commodities will behave and, there-
fore, we cannot estimate correctly is
to confess incompetence. The Govern-
ment has got with it a big machinery.
Committees after committees are
appointed. The national sample sur-
veys are undertaken. Why is it that
the Ministry is lacking in the statisti-
cal intelligence necessary to see that
before a certain duty is levied on any
commodity, you know what the yield
would be? I would like the Finance
Minister to come before the House
next year and say that measures have
been taken to ensure that this varia-
tion is reduced.

Mr. Deputy-Speaker: The hon.
Member should conclude now.

Shri Ravindra Varma: ] must be
conditioned by the reflex that is
created by the ringing of the bell.

Sir, the hon. Member who spoke
before me concluded by saying that
the divine wrath of the people will
be on this Government. Perhaps, he
exempted this Minister. I do not
know why. Perhaps, there is some
soft corner in him for the Minister.
In any case, he said that the wrath
of the people will be so great, because
the Government has been exposed,
that there will be strikes, that the
Government will find it impossible to
carry on. Now, is this a prognosis or
is it a promise....

An Hon. Member: A threat.

Shri Ravindra Varma: May I use
my own words? Is this a threat?

An Hon. Member: An empty threat.

Shri Ravindra Varma: Well, if you
look at what the Communist Party is
doing, last year and this year, coming
to this Housc and voting for these
grants, voting for these taxes and
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then going to the people and organis-
ing the people against these....

Shri Daji (Indore): We never
voted; we walked out.

Shri Ravindra Varma: You walked.
out because you did not want te
register your vote. You were afraid
that the people would say you did not
vote for it.

Shri Raghunath Singh: You were
not opposed at least.

Shri Daji: We did oppose. We were
really opposing. At least, let us be
frank and honest about it... (Inter-
Tuption).

Shri Ravindra Varma: If I have
said one unparliamentary word, I
would withdraw it. But temper and
strong language are not the monopoly
of the hon. gentleman on the other
side. The last year, because the
emergency was fresh in the minds of
the people, because the invasion of
China was still fresh in the minds of
the pecopie, the hon. gentlemen who
shout now did not have the courage
to use the same expressions that they
have used this year. This year things
are different. Therefore, they feel
that they can get away with impunity
and say that this budget will lead to
the wrath of the people and go and
organise strikes and agitation against
taxes and the budget. With these
words. ...

Shri Nambiar (Tiruchirapalli): Go
through the last year's speech and

you will find what we spoke.
(Interruption).
Shri Ravindra Varma: ....I support

the budget proposals that the Finance
Minister has placed before the House.

Shri M. R. Masani (Rajkot): Mr.
Deputy-Speaker, Sir, 1 wonder if the
hon. Member who has just finished
would permit me to congratulate
him. ...
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Shri Daji: Good company; hear,
hear.

Shri M. R. Masani: ....on the

ability that he has shown in dealing
with Marxist dialectics. I would also
like to thank him because he has
lightened my burden. I need not
spend any of my time answering the
leader of the Communist Party and
can concentrate on the Budget.

I would like to congratulate the
Finance Minister and the Government
that he represents on several sound
propositions that are to be found in
Part A of his speech.

Shri Nambiar: Cat is out of the

bag.
Shri Vasudevan Nair: And here is
.socialism.

Shri M. R. Masani: There are seve-
ral sound propositions which one can
honestly welcome, for instance, the
.emphasis on the inter-relation of
growth, prices and the balance of pay-
ments on p. 5; the futility of price
control on p. 8; the deploring of the
poor performance of the State enter-
prises and the need for making sub-
stantial profits on their part on p. 7;
the need for incentiv's to generate
savings in order to foster capital for-
mation and growth on p. 8 and on p. 6
of Part B and finaliy the acceptance
of the urgent need for incentives for
foreign equity capital to come to this
country in a big way on p. 12. I wel-
come the fact that even this Govern-
ment has, as a result of the hard
lessons the country has had to learn
over the last few years, broken
through the crust of dogma and faced
the truth. If 1 had time, I would
have drawn from the Statement of
Policy of my own party to show how
closely these statements  would
reflect. ...

Shri Daji: Hear, hear.

Shri M. R. Masani: ....what we on
this side have tried to urge on the
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Government of this country during
the past four years.

Shri Nambiar: Strange bed-fellows!

Shri M. R. Masani: No doubt, the
learning of these lessons has been
encouraged by the lessons of bye-
elections to this Parliament that
followed the last year’'s Budget, bye-
elections in Amroha, Dohad, Farrukha-
bad and Rajkot and the more recent
electoral results in Goa, in Jaipur and
in Mahuwa.

Having said that, one proceeds to
say, the real question is this: To what
extent the contents of Part B, the
actual proposals, follow-through in
action the thinking of Part A? I can
assure the hon. Finance Minister that
I have tried to examine this question
with a very open mind and with every
desire to believe that such a follow-
through has, in fact, taken place.

14.00 hrs.

To start with, in regard to the
additional tax burden of Rs. 40 crores,
Rs. 25 crores on indirect taxation and
Rs. 15 crores on direct taxes, I must
frankly confess that 1 think that this
is unnecessary. The country has been
groaning under excessive taxation of
the worst kind during the past year
and the previous years. The safe
margin of taxation, even according to
the canons of the Planning Commis-
sion, has long since been exceeded.
As the hon. Member who spoke before
me has quite rightly condemned, there
has been gross under-estimation of
revenues to an extent that is unfor-
givable, year after year.

In the light of all that, I think the
hon Finance Minister would have
been on perfectly safe ground if he
had balanced the budget without any
additional taxation, and that could
have been done by not accepting this
tremendous growth in civil expendi-
ture of Rs. 191 crores which represents
to a large extent the diversion of
scarce resources from productive to
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less productive or unproductive chan-
nels and is bound to result, whether
we like it or not, in further inflation.

So far as indirect taxation is con-
cerned, these Rs. 25 crores of addi-
tional revenue have dashed the hopes
cntertained by people. The only thing
this budget could have done for the
rural people, who are the big majo-
rity of the people and the poorest of
our people. would have been to lift
the excise levies on the bare neces-
sities of life. One had hoped that the
first benefit would have gone neither
to business nor even to the middle
class income-tax-payer but to those
who are the hardest oppressed in our
country, namely the rural masses.
Kerosene, vanaspati, soap, matches on
which half the price of 6 nP. repre-
sents the levy of tax, sugar, about one-
third of the price of which represents
the levy of tax, are the first objects
that should have received the attention
of Government. It is a great pity that
no germ of relief has been given
here. On the contrary, Rs. 25 more
crores are sought to be squeezed out
of the consumer who by and large is
among the poorest of our people.

Then, we come to direct taxation.
Rs. 15 crores more are to be obtained.
The direct taxation proposals in the
budget—and the House, I am sure will
agree with me—are, I think, the most
complicated that have come before the
House ever since I came here first in
1945. I have tried to wrestle with
the score of the major changes which
the Finance Minister has embodied in
this voluminous Finance Bill. I have
wrestied with the Finance Bill and
the Surtax Bill for the last two days
and worked very hard at them.
I must confess that, even now,
I feel that this interval of two
days was much too short to do
justice to a measure of this
nature. Therefore, I hope that the
hon. Finance Minister will agree to
refer both these Bills to a Select
Committee of this House. We have
got plenty of time between now and
the 15th of April when the Finance
Bill is due to come before us for
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consideration, and I do appeal to him,
not with a view to any factiousness
but with a view to getting an intelli-
gent cxamination by all parties in this
House—and his party will be in a
majority in the Select Committee—of
just what these taxation proposals
really amount to. I do hope he will
consider this and give a favourable
response when he replies to this
debate next week.

Direct taxation can be broken up
into two compartments, personal
taxation and corporate taxation. Let
us first take up the taxation on indivi-
duals. I welcome the simplification
of the income-tax tariff. I also wel-
come the lowering of rates and the
elimination of the compulsory deposit
savings scheme for all assessees with
incomes below Rs. 15,000 a year.
There is no question about it that this

- is a welcome and material relief. It

is a relief for the lower middle class
salariat which has been very hard-hit
along with other sections of the
middle class who have been ground
down between the mill-stones of
higher price and higher taxes. For
the first time, some little justice has
been done to them. I do not think
that this is adequate. With the infla-
tion that is bound to proceed under
this budget, I am afraid a large part
of the few hundred rupees left in
their pockets is going to be eaten up
again. But let us accept the fact that
something good has been done, and
people with salaries up to Rs. 1,000
a month have been let off with some
concession. I am very grateful to the
Finance Minister that among the
many other things that are wrong in
this budget, we can certainly welcome
this and wish that this relief could
have gone further. My own party
has consistently pressed for relief to
the middle classes. It is true that
this is not whole middle class, but
only those who are with fixed incomes,
but even so, let us be grateful.

But once you cross the Rs. 15,000 a
year limit, there is very little to be
said for the direct taxation proposals.
The relief given is trifling and indeed
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illusory. Why is this so? It is
because of the Annuity Deposit
Scheme. The hon. Finance Minister
in his speech has himself admitted
that because of this scheme people
will take home “slightly lower” reten-
tions, But he would say that add this
deposit is not a tax, and he might aaa
‘It is not true that he will have the
same amount, but the difference bet-
ween the old tax and the new tax
which I am taking as annuity deposit
is your money and you will get it
back’. This is misleading.
Shri Tyagi (Dehra Dun): How?
Shri M. R, Masani: I shall answer
my hon. friend. 1 am here to iry and
answer the questions of my hon.
friend Shri Tyagi, which are always
most helpful. The difference is this
that the old compulsory deposit was
tax-free. Both the tax and the
interest were free of tax. Unfortu-
nately, the annuity deposit is taxabie
both on the deposit and the interest
it earns. The only difference is this
that instead of paying the whole tax
today, you will pay the tax on the
deposit part of your bill in ten equal
instalments over the next ten years.

Shri A. P. Jain
is a big concession.

(Tumkur): That

Shri M. R. Masani: It is not a big
concession at all, It is only postponing
the day when the tax is paid, and
I shall show why it is no concess:on
at ail. You will not only pay tax
on that deposit and the 4 per cent
that you will get back, but you are
meanwhile  being prevented from
using your money for more effective
purposes. Which of us who has any
intelligence is prepared to accept 4
per ceént as an honest return on
investment or business risks? Every-
one 'makes more; people get 6, or 8.
or 10 or 20 per cent return on capital.
So, your money is taken away and you
are prevented from using it pro-
ductively for yourself and the coun-
try, and when you get it back you are
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taxed not only on the deposit but on
this measly 4 per cent that Govern-
ment have earned for you, There-
fore, with a]l respect to Shri A. P.
Jain, I would say that it is no con-
cession at all. There is no concession
whatsoever to any income-tax payer
who has an income of more than
Rs. 15,000.

On the other hand, there are defi-
nite disincentives. The position is
aggravated by other features of the
direct taxation. 1 may list them very
briefly, for Jack of time. The first
is the lowering of the floor on  the
Wealth Tax from Rs. 2 lakhs to Rs. 1
iakh, which brings the middle ciass

people within its scope because if
ycu have Rs. 1 lakh, it i only
Rs. 20,000 pre-war; and whotver

thought of Rs. 20,000 in 1940 being
a magnificent fortune that must be
taxed? So. first of all, there is the
lowering of the floor on the wealth
tax.

Secondly, there is the reimposition
of the Expenditure Tax which may not
cost people very much but which
involves harassment,

Thirdly, there is the very savage
Estate duty and Gift tax. ‘Savage’
is the right word to use. I am not
concerned with the fact that gsome
millionaires will pay more and as
much as 8] per cent on their assets;
[ could not care less. But the fact
remains that these are the people
who form capital; whether you iike
it or not, it is not the middle classes
iike ourselves who form capital.
Capital formation takes place in
the hands of those who have
lots to spare after they live their
own lives, ang it is these classes
who are going to be hit by the

estate duty and the gift tax out
of all proportion to what exists
in other parts of the world, Com-

pare the gift tax and the estate dutv
with those in the USA and the UK.
There is not even an exemption for
charity here.
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Shri Tyagis They do not have
socialism.

Shri M. R. Masani: In the USSR—

I listened with great amusement to
my hon, friend over there—there is
nc duty on inheritance. Angd fortunes
of millions of roubles are duly being
transmilted in the Soviet Union to
children of the ruling class without
paying a rouble to the State. They
recognise the part of human nature
which is this that not only, as the
Finance Minister has admitteq in his
speech, do people want to spend the
fruits of their labours, but it is part
of human nature to make provision
for your children and your family.

Then, there is the Capital Gains
Tax which is bad in three ways.
First. it is bad in principle that
the Capital Gains Tax should be
graduated. It should have some ceil-
ing which has now been removed.
There should be some udvantage for
leng-term investment as in the USA
Where if a man invests in the same
sccurity for about ten years. there is
practically no capital gains tax. Here,
cven a stable investor who keeps the
sume securities for fifteen years if
ke gets a little more for them, is
considered to have made a capital
gain. Lastly, the Capital Gains Tax
applied to bonus shares is entirely
unforgivable. This is objectionable
because it is now levied when the
bonus share is issued, as if the face
value is the nreal market value—it
may not be. Normally, that gain
would accrue when the share is sold.
That would have been all right. But
to tax a bonus share when it is issued
is to tax a gain that has not been
realised.

And in thig case, there is triple
taxation, The reserves of the com-
pany are already taxed. The com-
pany itself pays 121 per cent tax on
the bonug share. And then the
recipient of the bonus share is taxed
a third time on the same amount.

Whom does the Finance Minister’s
proposals hit in regard to personal

PHALGUNA 13, 1885 (SAKA) Budget—General

3.02
Discussion

income? With all respect, I suggest

that it hits only the salariat and

other honest tax payers.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): Whose income
is known.

Shri M .R. Masani: Shri Saraf is
guite right.

The Finance Minister has expres-
sed the hope that this Budget will
reduce evasion. I wish I could share
that hope. I am afraid, however,
my feeling is—I hope I will pe pro-
ved wrong; but we shall be here next
year angd the year after to watch this
--my fear is that the cumulative
effect of the Capita] Gaing Tax and
the Expenditure Tax in particular
will be to encourage cash transac-
tions. A premium has been put on
the currency notes and when you
put u premium on the currency note
and not what you hold in bank
honestly or openly, you are in fact,
whatever your intentions or desires
be, helping and encouraging people,
such as they are, to keep 'more and
more transactions out of their books,
because of both the Capital gains tax
and the Expenditure tax.

So I come to the conclusion that
these particular taxation proposals
are going to give incentive to hidden
wealth. The businessman is faced
with a dilemma by this Budget.
Either he wants to remain honest, in
which case he must cease to be rich
and cease to operate in business, or
he wuants to rémain in business, in
which case he is driven to dishonesty.,

The F:nance Minister thinks that
by abolishing the secrecy of income
lax assessments, he will put the fear
of God into dishonest people. But
the dishonest people do not have in-
come tax assessments. Only those
who have fixed incomes and those who
disclose their incomes go on paying
tax. They can disclose them—I do mot
mind at all, But I warn him that for
every honest case which is properly
disclosed, the income tax officer wili
now have the right, on the applica-
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tion of any citizen, to disclose infor-
mation about a particular assessee.
.Hag the Finance Minister consi-
dered the dangers of blackmail?
Does he not know of yellow journals
in this country which abound and
which may misuse this facility to
blackmail people? Does he not
know that if one businessman wants
to get at the customers of another, he
will only have to pay a little bribe
‘to the income tax officer to get the
information so that he may come to
know of the customers of his rival, so
that he may approach them direct?
These things, Sir, are very dangerous.
That is why secrecy has been main-
tained in most parts of the world.

I come back to this—what do you
leave the investor with so that he
can form capital? I am told—and
this is a real case—that a man who
earned Rs. 2-2 lakhs—no doubt a rich
man who could form capital—paid
last year in direct taxes Rs. 179 lakhs
A man who made Rs. 2:20 lakhs last
year paid total taxes amounting to
Rs. 179 or Rs. 1-80 lakhs. That is, he
kept Rs. 40,000 out of his total earn-
ings of Rs. 2:20 lakhs. And the new
rates are not going to make very
much difference to a man who is bled
like this. He will not be allowed to
form capital. Therefore, so far as
the individual taxation proposals are
concerned, I see no hope for believ~
ing that these are going to help
investment or formation of capital.

I come now to corporate taxation.
There is a Surtax in piace of the
Super Profits Tax. I do not under-
stand—and I hope the Finance Minis-
ter will enlighten us in his reply—
why he has not told us what was
the realisation from the super profits
tax last year? Again, why has he
not told us what the proceeds of the
Surtax are going to be next year?
I notice that he has lumped them all
together under an omnibus clause.
This is the first time this unfortunate
practice has been followed. Upto
now we used to know what each
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separate tax yielded, and I hope the
Finance Minister will have no ob-
jection, while giving his reply, to let
us know the actual accrual of the
Super Profits Tax in these twelve
months and the expected accrual
under Surtax in the next twelve
months. I think it is a perfectly
fair request. The House has always
had it all these years and we are
entitled to this information.

The principle of a graduated tax
on corporate profits is a bad principle,
because the smallest shareholder
and the biggest shareholder pay
the same amount. If a company
makes a big profit, the man who
owns a Rs. 100 share pays the same
tax as one owning Rs 1 lakh invest-
ment. This is wrong Grduation
should not be on the company’s
profit, it should be on thc man’s own
income.

There is no case 'made out for this
tax. A super profits tax or surtax
only becomes relevant when the com-
panies in the country arc  making
excessive profits. Is that the Finance
Minister’'s  understanding of  the
picture of the last twelve months?
Is it not true that the Reserve Bank
of India in its own survey only a few
weeks ago has admitted that co-
pany profits have dropped and are at
a very low level in India todav? If
that is so, is this the time for levy-
ing a surtax at all?

It is true that the incidence of the
surtax is lower than that of the
super profits tax and the handfu] of
companies that were hard hit by the
super profits tax will no doubt be
let off more lightly. But the benefil
of this for a small number is more
than offset by the Dividend Tax
which I consider the 'nost pernicious
part of this Budget. This is a divi-
dend tax of 74 per cent on all divi-
dends. This is very  unprecedCnled.
1n previous Finance Bills before this
House, the dividend tax hag been
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cent or some base which is consi-
dered reasonable. For the first time,
all dividends are to be taxed at 7}
per cent. Is this considered fair or
reasonable, that a company tha:
announces a dividend of one per cent,
or half per cent or two per cent,
should also pay a dividend of 7}
per cent on that one per cent or half
per cent or two per cent? Is not a
reasonable dividend a part of the
very operation of investment and
business? Then why are dividend
being penalised? 1Is it suggested that
paying dividend is something wrong?

The Finance Minister in his speech

has given an argument. He says: ‘These
selected lists of industries, whose tax
is being reduced by 5 per cent from
50 to 45 per cent, they should not be
allowed to distribute this extra relief
we arc giving. So in order to make
them plough back, I am putting on
the Dividend Tax’. But the Finance
Minister knows that for every one
company in thig selected list of in-
dustries, to  which 1 shall refer
presently, there are 99 companies
which will not have this benefit
which he is giving. Why is he pena-
lising industries outside the selected
list? I can understand Dividend Tax
being put on that selected list. Do
that. Modify it even now, if you
want to be fair. But why are all the
other companies, who neither have
any relief under the surtax given to
them nor any relief under the selec-
ted list of industries, being penalised
now? A tax of this nature is immoral
and bad. It discourages the forma-
tion of equity capital. It will force
companies to go into the market and
borrow instead of issuing shares and
thereby creating a property-owning
democracy which we all want,

There is another evil, the threat to
remove the Development Rebate
within three years. It is true it is a
Democles’ sword hanging over in.
dustries. I would like to suggest to

the Finance Minister that if he wants .

industries to develope let him make
up his mind as to how he is going
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to exercise his discretion. Let him
make «a statement <in the next few
weeks or month saying very clearly
that such and such industries wi]ll get
the Development Rebate and such’
and such industries won’t. Other-
wise, all of them will stop, paralysed
into fear that this rebate is going to
be taken away after three years,

I come now to my conclusion abou‘
corporate taxation. My conclusion is
this. 1 would like the hon. Minister
to correct me; but I am absolutely
clear in my mind about what I am
saying. The effect of the substitu-
tion of the Super Profits Tax by the
surtax will probably be to reduce the
burden of taxation on a very limited
number of companies, but the benefit
would be more than countervailed
when you take the imposition of a
7% per cent Dividend Tax on the:
private sector as a whole. The effect
of the 7} per cent Dividend Tax
would be to raise the level of corpo-
rate taxation from 50 per cent, which
it is today, to an average of over 53
per cent.

I have got these figures worked out.
According to the dividend you dec-
lare, your incidence of dividendg tax
varies. It varies from about 2 per
cent to 3:75 per cent. Taking an
average dividend of 4 per cent, you
get an average incidence of Dividend
Tax at 3 per cent. So companies
which were paying 50 per cent so
far, the large majority, will now pay
a corporate tax of 53 per cent on an
average. In the selected list of
industries, the benefit of the reduc-
tion from 50 to 45 per cent will be
neutralised partially by the- imposi-
tion of the Dividend Tax and the net
rate of taxation would be 45 plus 3
equal to 48 per cent against the
present 50 per cent. Thus the large
majority of companies will have less
to distribute or less to plough back.
The picture becomeg worse when we
take into wccount the threat to take
away the Development Rebate.

In fact, the House does not have
to accept my statement. The cat
was let out of the bag yesterday
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wien a spokesman of the Finance
Ministry himself admitteq that 43 a
result of this Budget, the corporate
sector would have to pay Rs. 11
crores more. This is a very funny
way of trying to revive an animal
that is dyving for lack of food or
sustenance. You put a little more
burden on it and say that should
revive it,

Compare this with what is happen-
ing in the United States or Japan
today. In Japan, about the same
time as this, tax relief is being given
of 200 billion yen. and in the United
States the rejief that is being given
to industry and incometax payers 1s
-of the order of 11'5 billion dollars.
Corporate taxes amre being reduced
from 52 to 48 per cent, and in the
case of smaller profits from 30 to 22
per cent. This is what you call a
real incentive, a real boost, something
that can revive it. Compareqd to this
the present attempt, 1 am afraid, iz
going to fail.

The Finance Minister will say that
sclected industries are let off. That
is true. Selective industries wil] pay
45 per cent in place of 50 per cent,
and by the tme they pay the divi-
dend tax, they will come down from
50 to 48 per cent. A sma]l enough
concession, but it is a concession.
Which are these industries?  Steel,
copper, aluminium, iron ore. coal

rining, machinery and machine
parts, cement, fertilisers, paper,
tractors. equipment for generating

rubber.
indus-

electricity, tea. coffee and

T have nothing against these
tries. 1 wish them well, as I wish all
other industries, but why should
thev be selected out of the whole
gamut of production in this country?
Who decided that these are more im-
portant than twenty other industries
which may be equally important?
They are important, all industries
are important to the country. They
give the people the wherewithal
of life, they give the consumer what
he needs. Why are these selected?
Who decides it? This is a command
economy at work The real priority

MARCH 3, 1964

Budget—General 3608

Discussion
is to be given by the consumer. In
a free society the consumer is king.
He decides what he wants before
something else. Here, quite arbitra-
rily some benefit is conferred on
some ten industries taken at random,
which in Government’s opinion, may
be more important, but which, many
of us may feel, are just as important
as 'many other industries. I feel that
this discrimination is objectionable.
There should be an equal measure
of justice and taxation for all indus-
tries and for all enterprise. Let the
people decide by the market mecha-
nism, by consumer preference and
demand, which industries they want
to reward. Therefore, while I do
not grudge these industries the little
concession given to them, I  think
that this arbitrary discrimination is
unjustified.

All these industries are capital-
intensive as the hon. Minister himself
mentioned. Are we sure that
capital-intensive industries are what
the country needs first? Is it not
true that unemployment is one of our
biggest problems, that we want to
put idle hands to productive work?
I would have thought, following
Gandhi's own thinking, that capital-
intensive 1ndustries can take care of
themselves, it is the labour-inténsive
industries that we want to help in this
country first. Yet, a tax preference
is given to the very industries which
employ the least number of people,
where the most capital is eaten up
and the least number of people are
put to work. 1 do feel that this is an
objectionable principle.

There is one incidental change to
which I refer pefore I leave this
tepic. It has been said that rules
will be framed by which the decision
as to what is essential expenditure
for business purposes will be
left to the income-tax officer.
This is a very undesirable thought.
Surely, the man who invests his own
capital knows what he should spend
for his business and what is nece-
ssary. An effort was made in the
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Seject Committee on the Income-tax
Amendment Bill in 1961. That effort
failed. The good sense of this House
prevented the then Finance Minister
from putting in a clause to this
effect, that the income-tax officer can
sit in judgement on <a  business
concern, deciding what expenditure
is necesary. New, by the back door,
this is sought to be brough back. I
think this is an entirely undesirable
thing, and one that can be strongly
objected to.

The conclusion to which I come is
that neither of the two incentives to
investment—a dividend or return on
capital, and appreciation of capital—is
anywheie rewarded in this Budget. The
dividend is punished by the Dividend
Tux; cipital appreciation is punished
by the Capital Gains Tax. 1 consider
that this Budget fails completely in
its purpose, the alleged purpose, the
professed purpose, of giving a boost
to saving and investment.

Why has the Finance Minister
failed to follow through in Part B of
his speech the sound thinking of Part
A? 1 have been puzzling over this.
I do not know. I can only make a
guess. My guess is that, having
thought clearly up to = point with
the intelligence which undoubtedly is
his, the Finance Minister then got
intimidateq by the thought of poli-
tical pressures und political vilifica-
tion,

Shri T. T. Krishnamachari: Let him
sav that I had a black-out.

Shri M. R, Masani: He was no
doubt worried about the criticism that
would come from the Communist part
of the House, but he should have
known that it would come anyhow.
Perhaps he was worried about the
displeasure of his chief, the Prime
Minister, I do not know.

Shri T. T. Krishnamachari: T am
sorry, T do not want to interrupt my
hon. friend. I am prepared to take
whatever stones or other weapons
that he is going to hurl at my head.
Why bring in my chief at all? I
think it is completely unwarranted.

2290 (Ai) L.SD—S8.
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Shri Ranga: Anyhow, it
Government’s Budget.

is the

Shri M. R. Masani: I was trying to
be fair, and not attribute any motives
to the Finance Minister. I did nos
allege that he was trying to hurt, ¥
was not going to allege that this was
a mMmischievous or malicious set of
measures. I am trying to point out
that there is a contradiction between
the sound principles of Part A and
the very unfortunate proposals in
Part B.

Shri T. T. Krishnamachari: The
iion. Member can say this, that the
Finance Minister had a black-out. ¥
do not mind taking it. Other people
will judge,

Shri M, R. Masani: I see in this
contradiction the conflict that is going
on in the ruling party between the
dead hand of the past of Marxiss
principles and dogmas represented by
the Prime Minister and the newer
thinking that we are watching with
some encouragement.

Shri T. T. Krishnamachari: 1 have
again to tell him that the reference
to the Prime Minister and his Marx-
ist principles is completely wrong, and
I suggest the hon. Member had better
confine his remarks to the chief cul-
prit, that is myself,

Shri Ranga: Are we to understand
that the Prime Minister is not res-
responsible? It cannot be his sole
responsibility, The Government is
responsible for the Budget, He is
only one of the instruments of the
Government.

Shri T. T, Krishnamachari: That is
all right, Speak about the Govern-
ment,

Shri M. R. Masani: I have a right
to my own views. The Budget is
the Budget of the Government. I
have a right to consider the various
pressureg in the Government and to
speculate on why the actual proposals
do not follow through logically from
the statement, and I do feel this that
Finance Ministers may come and go,
but so long as the dead hand of
Marxism represented by the Prime
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Minister lies on the ruling party,
nothing will change....  (Interrup-
tions).

Now 1 come to another factor,
foreign capital. As I said, I welcome
the awareness of the need for capital.
The reliefs given are good, but 1 do
feel that they are very inadequate for
the purpose which the hon. Minister
has in view,

Shri Joachim Alva (Kanara): May
1 interrupt the hon, Member? He
has been unfair to the hon. Prime
Minister, because the hon. Prime
Minister has repeatedly said on the
floor of the House that Marxism is out
of date. !

Shri M. R, Masani: I do not think
that in this case this particular hon.
Member hus to announce again his
loyalty t» the Prime Minister, of
which he has given many demonstra-
tions in this House in the past,

What I was saying was that so far
as foreign capital is concerned, I
welcome the concession made, but any
one who has read this very interest-
ing study of foreign investment and
tax reforms by the National Council
af Applied Economic Research will
realise how inadequate this is. India,
in all these tables is a country which
is the least attractive of all the under-
developed countries or even the deve-
loped countries for the investment of
foreign capital, It is true the hon.
Minister has done something in
the right direction, I welcome it,
I thing he has moved in the
right way, but I think he also
probably must realise that we have
a long way to go before we create
conditions where we can really have
equity capita] on a large scale coming
into this country. 1 feel, therefore,
that while these concessions are
worth while, we have not gone far
enough in the right direction.

In this connection, I hope the
Pinance Minister will not mind my
saying that in the interview that he
gave to the Economist, he was not
being very fair when he suggested
that the biggest enemy to foreign
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capital coming to India was not the
Government or the politician, but the
vested interests which did not
want it. If there are any
vested interests in India which do not
want foreign capital let us ignore
them. They have not been in charge
all these years, The same Govern-
ment that is there today has been in
power, and surely we all realise that
the blame for not creating conditions
which would facilitate foreign capital
coming into India is entirely that of
the Government which has been in
office now for over fifteen years.
Therefore, let the real culprit not
point a finger at somebody else and
try to find a scapegoat.

Now, Sir, I come to concentration
of power and monopoly. As one who
believes in the fullest competition,
may I say that I am delighted at the
proposal of the Finance Minister to
appoint a commission of enquiry into
monopoly and  concentration? I
think it is a very good thing. It is
good for two reasons: One, because if
there is any monopoly, it should be
stopped, and I would wclcome the
bringing in of a genuine honest-to-
God anti-monopoly legislation of the
kind that exists in the United States,
the United Kingdom and West Ger-
many. Therefore, 1 welcome it
Secondly, 1 welcome it because I
think this commission of enquiry will
be highly ecducative. (Interruptions).
I am very much against monopoly.
We believe in competitive free enter-
prise, We believe in the philosophy
of Prof. Erhard, Chancellor of West
Germany, in prosperity through cuom-
petition and anything that comes in
the way of competition is bad. I
welcome this Commission also for a
second reason. I think it will be
highly educative. There is a lot of
hot air being let loose about monopoly
and concentration of power, Let it
come out in the open. Let evidence
be led before the commission both by
those who believe that there is mone-
poly and concentration and by those
who say there is not. Let the facts
be'put on record and come out in the
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open. I think it is,highly instructive
in a democracy, which we all
welcome.

But I have two reservations, One
is that the terms of enquiry of the
commission should be broad enough
to include al] monopoly, monopoly by
private enterprise and monopoly by
Government, Let not the S.T.C. and
the L.I.C. be excluded from the scope
of enquiry of the commission. Be-
cause monopoly works in the same
way, and monopoly is anti-social,
whoever practices it. Profiteering is
bad whether it is done by one party
or by another, (Interruption). There
should be no monopoly; there should
be competition between State enter-
prisc and others, as everywhere else.

Secondly, let the composition of the
commission of enquiry not be loaded.
Let us not have professors who have
gone on record in ful] support of the
poiitics and economics of Communist
China, as Prof. Mahalancbis has done.
Let us have people with a somewhat
more open mind,

On this point of concentration and
control the hon, Ministes said that
ownership is diffused, it is true, but
there is control. Who has the con-
trol today? What can those who are
at the head of banks and companies
do? Let me just mention that under
the Industries (Development and Re-
gulation) Act., a company is not entitl-
ed to hire a director without the per-
mission of the Government. Having
hired him, the company cannot 2ither
dismiss or pay the salary of the direc-
tor without Government’s permission.

Any company with a capital invest-
ment of more than Rs. 25 lakhs
cannot come into existence without

the permission of the Government.
Having come into existence, it cannot
make any product other than one
approved by Government, Then,
again, this product cannot be sold at
a price other than that approved by
Government. No capital can
be raised without the permission
of Government. No machinery
can be imported without the
permission of Government and foreign
exchange given by it. And raw

PHALGUNA 13, 1885 (SAKA) Budget—General

3614

Discussion
materials from abroad cannot be
obtained except at the mercy of
Government.

Who has control in this country?
Only the people in Delhi who exer-
cise this power, It is not an acci-
dent that we find the planes full of
serior business executives, who ought
to be devoting their time to creating
wea'th and production for the coun-
try, -hasing minor officials around
the corridors of the Secretariat, try-
ing to get files moving. This humi-
liatin 1 and sickening situation shows
who  the real control is in this
countly.

A great deal has been said about
the private sector. The private sec-
tor is not just one sector: there are
10, and lots of kinds of people in the
vrivate sector. As in this House, or
anvwhere else there are good people,
there are people who are indifferent,
and there are peopie who are not so
good,

Dr. M. S. Aney (Nagpur): You are
sure that there are good ones?

Shri M. R, Masani;: Human bcings
being what they are, in every gather-
ing vou find people with differcnt
standards of behaviour. And it is no
good lumping them all together and
describing them as if there is one
image. There are different images of
entrenreneurs in this country. There
is a small minority of enlightened
practitioners of free enterprise, Many
of them are our friends, and we are
proud of them, We are proud of
their friendship, because their hands
are clean; they pay their taxes; they
give us a good product; they are pro-
ficient; they bring down the cost of
production; they take the country for-
ward. It is six or seven years since
[ was associated with the House of
Tatas. But I was very proud when a
few weeks ago I read a statement
made by Tata Chemicals, a company
with which 1 happened to be associat-
ed as far back as 1941 or 1942 And
what was it? Onthe:16th of Decem-
ber 1963 it was announced by the
Minister in Parliament that the selling-*
price control was to be removed over
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a range of products, and among the
products were soda ash and caustic
#oda, both of which are hcavy chemi-
cals playing an important role in our
industrial development and both of
which are in short supply. This per-
mission to raise the prices was given.
I was very proud that on the 17th of
January this old company with which
[ had been associated in the distant
past made a public statement announ-
cing that in spite of this permission
they would raise neither the price of
caustic soda nor that of soda ash.
Here, Sir, is an example of the pri-
vate sector performing its obligations
to the country and not just trying to
grab a little profit because Govern-
ment has given permission to them
to do so,

fin hon, Member: Al are not Tatas.

Shri M. R. Masani: All are not
Tatas. I am saying so., We are
proud of our friends. But can peo-
ple on the Treasury Benches say that
they are also proud of their business
fr cnds”  iInterruptiong). Contrast
this, Sir, with the attitude of the
State Trading Corporation, a part of
the nationalised sector, nationalised
industry.

Shri Daji: The treasury bench is
divided!

Shri T. T. Krishnamachari: And I
fall between two stools!

Shri M. R. Masani: Consider the case
of the ST.C. The S.T.C. imports
caustic soda, which ag I said, is in
short supply. It imports caustic soda
at the rate of Rs 470 per ton. And
would the House like to know at what
price it sells it? It sells caustic soda
to the public at a price of Rs. 760 per
ton. (An hon. Member: Shame). Here
is a profiteer, if you want it; here is
an anti-social element, under the cont-
rol of this Government.

Shri Tyagi: It is not profit but tax.
Shri M. R. Masani: It is profiteering.

The same is the case with cement
also. Phis S.T.C. does not even dis-
tribute the cement, But, like a para-
site it levies a tax on the distribution
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of cement which is of a very high
order. In the very first year of the
operation cement the S.T.C. made a
profit of Rs. 5-49 crores.

Another point with regard to this
S.T.C, is that it also makes exorbit-
ant profits in cars. They corner all
the cars brought in by diplomats at
cut prices and sell them at a fabulous
prefit to those who want a posh car,
although they make a distinction in
favour of officials who belong to the
new ruling class along with the poli-
ticians in office.

It is thus no good just lumping all
businessmen together and talking of
the ‘private sector’. There is an
honest private sector, and there is
one that is-not honest. And we know
who thesc people are. As I said
earlicr, I for one am proud of my con-
nections and of my friends in the pri-
vate sector. I wonder if this Govern-
ment and its members can claim the
same pride in the friendship of their
business friends. We al] know the
kind of people who surround those in
office, people who in England are
called “Spivs”, people in this country
who live on the quick rupee made by
permits, licences and quotas which
they get in return for favours grante
ed, the peopla who make quick pro-
fits, the “comprnadore capitalists* as
the Marxists call them—for whom 1
have nothing to say. Unfortunately
it is that class of capitalists—and we
saw the alignment between Mr.
Malaviya and Mr. Serajuddin; this is
the symbolism of the association bet-
ween the ruling party and its mem-
bers and the corrupt class of busi-
nessmen—this is the class which is
going to benefit from this budget, The
honest men will be mulcted and the
others will get away because they are
not the people who conform to any
law.

Therefore, Sir, I come to my con-
clusion. In so far as the impact on
growth and prices and balance of
payments is concerned, I am afraid
it is not going to be helpful in re-
gard to any of these three. This
budget is not going to help industrial
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growth, And as for agricultural
growth, it has no relevance at all.
There is nothing in this budget, Sir,
that can give a hand up to the agri-
culturist from whom we expect and
require greater production. Tt is
untouched, 1 do not say that the
budget could do everything about it;
the other policies of Government, the
wrong methods of planning, the
Seventeenth Amendment to the Cons-
titution and so many other things get

into it. But certainly this budget
does nothing to mitigate that
aituation.

In regard to inflation, I am afraid it
will continue and intensify because of
the failure to stimulate production
and the lop-sided pattern of capital-
intensive industry which is still
favoured as against labour-intensive
industry, The hon. the Minister made
a very good speech in Bombay, ad-
dressing the Conference of Agricul-
tural Economists. He hinted that the
beginning of the Fourth Plan would
be the time for consolidating our
gains. May I suggest that the time is
here and now? We do not have to
wait for the beginning of the Fourth
Plan to do something good. Let the
Minister, following his own princi-
ples and premises, put a stop to this
huge expenditure of an unproductive
kind that is going on—Rs. 191 crores
of additional civil expenditure, Let
him stop all new projects except those
on which a quick and a big return is
guaranteed. Let him try and get
more out of the money we have al-
ready invested in these rather waste-
ful projects. It is only then that in-
flation can be stopped. Otherwise, I
am afraid that by encouraging money
being kept out from account, by en-
couraging unaccounted money, in its
implications this Budget is going to
encourage conspicuous consumption
and wil] raise prices still further,

Finally, I mentioned in an earlier
speech also, Gandhiji's test and I re-
call the phrase: the poorest and the
weakest man whom we should re-
member and protect. “Is what you
contemplate going to be of any use to
him?”—I ask hon, Members to think
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about this. I ask them to tell us; if
they can, in what way this Budget
will bring comfort or cheer to the
poorest and weakest members of our
community. This man—the poorest
and weakest man—I consider the
{orgotten Man of this whole Budget

Shri Khadilkar (Khed): Mr,
Deputy-Speaker, just before me the
spokesman of the corporate sector
and the high priest of free enterprise
in this House has spoken his mind
regarding the financia]l proposals, Be-
fore him the spokesman of the Com-
munist Party had his say. He com-
plained that the Budget did not indi-
cate progress in certain directions
which would bring us nearer the
socialist goal. During the last one
year the Communist Party, I am glagd,
has lived and learnt; instead of
strikes they have come to petitions
and now to the method of fasting, so
long considered by them ridicul-
ous, to ventilate certain grievances,
So, to that extent I feel that the
Communist Party has kept an open
mind and is prepared, along with the
world communist movement, to learn
certain democratic practices that are
now emerging.

This year’s Budget is perhaps the
most cleverly presented statement
and intricately woven with a philoso-
phy in the first part of the Budget
which, unfortunately for the Finance
Minister, Mr, Masani characterised as
‘sound’. Whether it is sound or un-
sound or contrary to the policies
adopted by this House, needs to be
examined on this occasion. The
Finance Minister is a flamboyant ir-
tellectual sitting on the Treasury
Benches, very clever and subtle i
mind. He as well as the Vice Chair-
man of the Planning Commission are
making certain statements during the
last six months or so, the philosophy
of which is interwoven in the first
part of the Budget, What is tha#
policy and is it in keeping with the
policy that this House has adopted,
and that has recently been enunciat-
ed and placed before the country,
which aims at building socialist
society in a democratic way?
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Before attempting to analyse that,
let us see what is the credit side of
the Budget in brief. The budgetary
-proposals would not have an infla-
-tionary impact on the economy as
such; that is a good thing at the pre-
sent juncture. Some marginal relief
is offered no doubt to the lower and
middle-income group in the country.
So far as it goes, it is some relief,
.though not substantial. A  serious
effort is made to rationalise the pre-
sent tax structure—I think it is a good
and right step because our tax
structure is so complicated that soine-
times certain men of legal profes:ion
help people to avoid or evade taxa-
tion, Certain measures are propos-
ed here which will curb tax evasion
:to some extent, such as the removal
of the sccrecy clause and the power
to search to unearth hidden wu:alth.
Unaccounted or black money has
thrown a serious challenge to the
stability of our economy and 1 will
come to that later.

1447 hrs,
{Dr. SaroJINT MAHISHI in the Chair]

The steep scaies of estate duty wouid
ehrink inherited wealth though
may not affect the dyrastic control of
the economy of established business
houses in the country. He has made
8 distinction between control, owner-
ship and management. Innerited
wealth perhaps may shrink but the
control of the economy by the dynas-
tic houses well established is not like-
1y to shrink by this measure. Lastly.
the reintroduction of Expenditure Tax
would perhaps strengihen the method
of curbing ostentatious living and
conspicuous consumption. This is the
credit side.

There is the other aspect which
is very difficult because it is intri-
cately woven in his propositions which
are placed before this House in the
fir8t part of his speech and I will
now turn to that part because ] feel
that Budget is an economic instru-
ment to mould the life and to reach
the social objective, How far has
that instrument been used for this pur-
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pose? That is the main question. We
should see whether certain policies
are violated or a certain twist is given
to the whole economic line that we
pursued, our Industrial Policy Resolu-
tion, to the Plan and to the Bhu-
baneshwar statement. I am not going
to quote them but it is essential to
refresh our memory. People see the
taxation proposals and say they are
not much; there is a little relief here;
something is said about the mono-
polies. Then they keep quiet. This is
dangerous, People who have passed
certain resolutions at Bhubaneshwar
represent certain growing convictions
(n the minds of the people as to why
we have come to socialism. If we
want to sustain our democratic struc-
ture, the social base must be widen-
ed and people’s urges must find a place
there. If it fails to contain people’s
urges, the deomcratic structure will
come down shattering and ultimately
the social objective will be thrown
aside; people represented by Masani
and others will take control of our
economy and the life of the people,
That is a pgreat danger. What have
they said in the Second and Third
Plans? 1 shall quote only one sen-
tence from the Plan. 1t says:

“The basic criteria for deter-
mining the lines of advances must
not be private profit......

for which. just now, in the name of
{ncentives, our friend Shri Masani
pleaded—

“but social gains and that the
pattern of development and the
structure of socio-economic rela-
tions should be so nlanned that
they result not only in appreciable
increases in the national income
and employment, but also in
greater equality in  income and
wealth.”

Thig is the definition which this House
has adopted when we adopted the
Third Plan. What we said at
Bhubaneswar—I do not consider
whatever Shri Ranga and com-
pany might feel—was this; the
Bhubaneswar resolution was a
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national objective, whatever we
have decided upon; we might per-
haps be halting; our steps might not
be as firm and well-determined, but
one thing is certain: the resolution
represents the national will for social
advance. We are going to build the
emerging society, by throwing aside
the dead weight of the past from our
shoulders, That is the resolve that
we have made at Bhubaneswar. What
did we say in the Bhubaneswar reso-
iution?

“. . .the public sector has to
play a strategic anq predominant
role in the field of trade and in-
dustry. The public sector must
grow progressively in large-scale
industry and trade, particularly in
‘the field of heavy and basic indus-
try as well as trade in essential
commodities.”

While elaborating the thesis of demo-
cratic socialism, the new President of
the Indian National Congress......

Shri Krishnapal Singh (Jalesar):
Madam, on a point of order. Are we
bound by any of these resolutions
which have becn passed at a party
meeting? We are only concerned
with the Government policy. (Inter-
Tuptions).

Shri Khadilkar: The party runs the
Government, and the Government is
representing the people. You repre-
sent a minority section in the country.
(Interruption).

Shri U. M. Trivedi (Mandsaur):
What we represent is about 70 per
cent,; and they represent only 30 per
cent.

Shri Khadilkar: This mathematics
does not carry us far.

Mr, Chairman: The hon. Member
shoulq kindly address the Chair,

Shri Khadilkar: The President of
the Congress, Shri Kamaraj, who
comes from the masses and has deep
roots in the soil, has explained his
objectives in the following manner.
“That should be borne in mind by this
House when I say the first part of
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the speech is counter to policies that

we have adopted. What did he say?

He said:

“The question today before
Congressmen ig not whether gocia~
lism is good or right for the
country, but whether the legisla-
tive and executive measures in
this country are in furtherance
of the socialist goal that the
people have set before them-
selves.”

So, the point is whether it is imple-
mented, whether it is reflected in
Government policies, The socialist
objective has been adopted. I do not
consider that those who adopted and.
raised their hands and shouteq slo-
gans—I feel—wecre just doing it hypo-~
critically, without having faith in it.
I presume thcy have passed this reso-
lution with full faith and with full
confidence.

I wil] read just one more remark,
that has been made by Shri Lal
Bahadur Shastri at Bhubaneswar in
his speech. Shri Shastri, in his Bhu-
bancswar Specech, had promised that
a watch would be kept over the acti-
vities of the Central ang State Gov-
ernments to ensure that progress to-

wards a socialist State was being
maintained.
So, we are the watchdogs, If the

spirit of Bhubaneswar is not maintain-
ed, we must point out what is the
drawback. If it is maintained, cer-
congratulate  the
Finance Minister. This is our posi-
tion here, and from that angle I will
have to say something about the first
part of his specech,

As I said carlier, the budget is an
economic instrument. How that ins-
trument is being used has to be con-
sidered. Is it in keeping with this
policy, and are the utterances of the
Finance Minister in keeping with this
policy? I would like to quote one or
two things here. The Economist of
London, dated 25th January, 1964
said:

“But Finance Minister Mr, T, T,
Krishnamacharl gave a fairly
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clear indication of his mind when
he said earlier in a policy speech
that past hesitations about foreign
investment in ‘“vital areas” were
no longer justificd because the
public sector had established its
‘vigilant presence’ in most of
them.”

Then there is another statement
which, of course, is made in rather a
sarcastic way, but this House must
take note of it. It is from the Capi-
tal the leading financial weekly from

- Calcutta, and it had something to say
about the Kamaraj plan and in what
directions things are going. It has
observed thus:

“There has been a speculative
rise in share prices since the re-
turn of Mr, T. T, Krishnamachari
as the Central Finance Minister.
Whatever one may say about the
Kamaraj Plan, the stock market
has been greatly benefited since
the Cabinet reorganisation fol-
lowing the implementation of the
Plan has installed Mr. Krishna-
macharj as the Central Finance
Minister.”

One more short quotation, and 1T
shall finish with the quotations.

*“Shri T. T. Krishnamacharj said
in a Press Conference at Madras
on 22nd October that ‘foreign col-
laboration in a way meant foreign
domination’ He justified it on
the plea that our technological
knowhow were still poor.”

I have given these quotations with
one objective. As 1 said, the ques-
tion is, in what directions the policy
is being twisted. According to my
understadnig. the policy is being twist-
ed in two directions. Firstly, leaving
aside the industrial policy resolution,
we have opened our doors to foreign
equity capital. I am not against
foreign aid or capital as such. because
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all countries including the Soviet

Union at a certain stage have got to
«ake icchinicai and financial help from
foreign imperialist countries. I am
noi ashamed of that, bui in' what
form it should come in our economy?
According to the proposals, foreign
cquity capital ig going to strengthen
the corporate sector in this country,
On the one side, we want to control
monopoly, but today, monopoly con-
trol becomes impossible; our econo-
mic policies are thwarted every time,
because the corporate sector has the
whip-hand of the situation, and there
is another factor in this; there js an-
other twist in this, If you read the
speech very carefully, you will find
that the public sector is to become
sub-servient to the private sector’
Panditji has said time and again, and
the resolution has also said that the
expansion of the public sector is to
become the socialist sector. Just now,
I said that State trading has made
profits, but these profits do not go in-
to the pockets of Tatas or Birlas. They
are profits which ultimately go back
to the community and that is perfectly
permissible. No society can make ad-
vance in capital formation without
such profits. So, we need not be de-
terred by his criticism. But, i the
public sector is to be subservient,
Panditji has said that it must reach
a commanding height of the economy,
and it must expand. In the mixed
economic pattern that we have adopt-
ed, the public sector is supposed to
help, and the question is, how to
build up the national economy with
the friendly help in certain sectors of
the economy, by the private sector,
These two things are dangerous, Why
are they dangerous? We in this coun-
try remember that in old times, the
rich princely families and some other
people who wanted to imitate the
rulers used to keep nannies to teach
them how to use the spoon and fork
and to teach them good manners; that
was considered a civilised thing. She
Wwas a technician then to educate our
people. The same hangover of psy-
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chological dependence in this coun-
try still exists. When we are open-
ing the floodgates to foreign capital
and equity capital and that too in cer-
tain respects majority capital even in
the consumption industries, I think
that the psychological dependence on
the west, a hangover of the past
British rule, is still persisting in our
economic policies.  That is the only
explanation. Therefore, in the Econos
mic Survey it has been pointed out—
I have no quarrel with the foreign
aid. That must come and if we utilise
it for public purposes, it ig certainly
good. But we must find out whether
the local indigenous resources have
been completely mobilised and opti-
mum utilisation of them has been
achieved, That is one pre-conditior,

The second question is, if we look
at the foreign capital, it is the enery
if the control is vested with the pri-
vate sector ultimately making the
public sector subservient. I will give
you two instances of our growing
dependence. In the Economic Survey
it is said that last year we imported
Rs. 60 crores worth of cotton and
Rs. 10 crores worth of yarn. Over and
above this, I learn that even to teach
ug how to have mass communication,
some technician has been invited by
our All India Radio. What does it
indicate? Does it indicate an effort
on our part to pick up the techniques
and rely on our own people? Or,
does this atmosphere which ultimately
results in demoralisation and lack of
confidence to continue? That is the
question before the nation. There is
this twist in the first part of the
speech, opening the flood-gates of
foreign capital, equity capital, mak-
ing public sector subservient and
giving greater latitude for corporate
sector. Of course, I know producti-
vity is important and we must have
more production, The vproductive
machinery must be geared to that end.
But at the same time, that sector will
become dominant. This House mnst
take n very scrious note of this com-
D193f in the budget and the thinking
behind it ang pass a verdict whether
{t accepts it or not or whether it is
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contrary to the policies that we have
so far placed before this House. That
i one question which T want to
address to this House.

Coming to public sector undertak-
ings, he has stated in his speech, and
rightly, that many of our public sez-
tor projects are lagging behind the
schedule of their construction and
what ig more disappointing is that
their contribution to our resources is
nowhere near the planned estimates.
This is a disquieting feature, because
we should not hide the faults and
shortcomings of our public undertak-
ings. Recently a study was under-
taken by the Indian Institute of pub-
lic administration and one professor
has published a study as to why there
is a certain stagnation and certain
draw-backs in the public sector, He
has pointed out that we have not
changed the outlook of the manage-
ment, They look at it ag a sort of
occupation; they are mnot socialist--
oriented. After making a long sur-
vey, the gentleman has come to the
conclusion that public sector execu-
tives are searching for an opportunity
for bettering their luts in the private
sector. So long ag t}ig policy conti-
nues, I do not think public sector
can show better performance.

Regarding public sector, the
Finance Minister has rightly pointed
out that profitability must be there.
Even Mr. Khrushchev recently said
it. If you want to make significant
advance, we must m~ke that distinc-
tion between profits that go to the
private coffers and tne profitability of
the public sector. Its efficiency and
profitability must be gaaranteed, We
must look into that aspect, In that
respect, the Finance Minister is right
in whatever he hag stated about the
profitability of the public sector. 1
have no time to explain it further.

Mr. Chairman: The hon. Membter
should conclude now.

Shri Khadilkar: The spokesman o!
the private sector pot more than 45
minutes. I am a spokesman of the

socialist sector and I must be given
some more time.
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Mr, Chairman: He may conclude in
2 minutes,

Shri Khadilkar: 7he setting up o?
the monopoly commission is good.
But to my mind, it is extremely diffi-
cult by legislation to curb monopoly.
The first step that is essential to
check monopoly is the check on the
-corporate sector. In this connection,
{ would like to enlighten the House
with a small quotation from an
Amcrican Professor, who recently
visited this country and made some
interesting observations. Prof. Louis
B. Schwarts of the Pensylvania Uni-
-versity, while speaking on the 24th
February under the auspices of the
Indian Law Institute, expressed sur-
prise that India @il not have any law
to curb monopolies and “financial em-
pires”. Somebody hac used the simi-
lar-expression “corpurate empire
managed by financial msgnates in tnis
country.” Then it was criticised. This
expression “financial xmpires” has
been now used by the American Pro-
fessor. He also said that the country
also lacked legal power to  control
prices effectively. I am coming to the
price problem shortly. but he has
further warned that we must guard
against oil monopnlies. American
politicg is more or less being control-
led by oil monopolists in that coun-
try.

I wil! just touch the question of
prices. I must say irankly that in
this country there is a certain con-
genital zllergy to controls, particu-
larly price controls, as we have ob-
served in the last 17 years. Planned
economy is mecaningless if the State
has no control over the price-level.
It disturbs the common man; it irri-
tates him because he cannot apply
purposefully his energies for building
up this nation, British economists
have suggested a remedy which T
would like to pass on to the Finance
Minister, becuase he has courage, as
he has shown courage in some res-
‘pects regarding inherited wealth and
other matters, The British econo-
mist hag suggested that in a develop-
ing economy, first care should be
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taken to build up a gmall sector of
wherewithals of the common man,
which is completely insulated from
price fluctuations. Unless you create
such a sector in our economy, there
1s no hope. In our ecunomy, commoh
man’s living standards have been
eroded by speculators in this country.
Prices if not controlled will be
controlled by free market eco-
nomy. It leads ultimately to specula-
tion. Rigid control of the where-
withals of life is the demand of the
common man. Unless you translate
it in your policy, I do not think you
are doing justice to the Bhubaneswar
resolution. Otherwise, it will remain
on paper and the ordinary people wiil

feel more and more frustrated,
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1 come to black money or unac-
counted money, This js a serious
problem. As a member of the Co:-
ruption Committee, 1 am not disclos-
ing all the things |

Shri Hari Vishnu Kamath:
corruption Committce, not
tion Committee.

Anti-
Corrup-

Shri Khadilkar: I am sorry. As a
member of the Anli-corruption Com-
mittee set up by the Heme Ministry,
we had occasion to cxumine some
business associations in Calcutta and
Bombay. There are various estimates,
Some say Rs. 1,000 crores; some say
Rs. 3,000 crores, We de not know
what are estimates. But this un-
accounted money is ruining our eco-
nomy, throwing a chalienge to our
economy like mercury uncontrolled.
Therefore, if certain immediate steps
are not taken all the fiscal discipline
and monetary discipline wil] have no
cffect on our economic life. In the
western countries some radical steps
were taken. I do not propose steps
of a confiscatory nature. The exis-
tence of unaccounted money has
been proved recently, When there
was a scare that hundred rupee notes
were likely to be demonetized the
Reserve Bank had to issue a state-
ment. That shows the existence of
this unaccounted or black money.
You can mop them up by declaring
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that on such and such day all these
notes wil] have to be changed ani
new notes taken up. This is all that
was done in Germany, and they mop-
ped up all una . ounted money. Ulti-
mately they have got to bring them
to account. Do not confiscate them,
but give them an opportunity t>
.account for its possession. It does not
matter if you do that but let them
be brought to books. If this measure
Is taken .

Mr. Chairman: I should like to
remind the hon, Member that he has
.already taken 30 minutes.

Shri Khadilkar: Madam, I will
finish with one sentence, With these
observations, I would like this Hous:
to give a serious thonght to the policy
implicationy that are involved in the
budget and to the financial proposi-
tions or the taxation proposals. In
the end I say, let this House contri-
bute to the emergence of a society
in which development will supplant
stagnation, in which growth will take
the place of decay ang in which cul-
ture will put an end t, barbarism, as
the noblect and indeed the only true
function of an intellectua] endeavour.
T fthink the Finance Minister wiil
direct hig itellect in thig way.

Mr. Chairman: Shri U, M. Trivedi—
I would rcquest hon. Members to co-
operate with me and take only the
time allotted.

Shri A. P, Sharma (Buxar): Madam
‘Chairman, I rise to a point of order.
Is it going to be the system now that
hon. Members will take as much time
as they like?

Mr, Chairman: That is why I re-
‘quested the hon. Members to co-
-operate with me.

Shri U, M. Trivedi (Mandsaur):
‘Madam Chairman, my first impression
-about this budget, after the speech was
‘delivered, from the language in which
it was delivered, was that this budget
-did not hit the common man, that the
«common man will not have any cause
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for complaint so far as this budget
was concerned, But after reading the
gloss published in the papers over the
measures that have been newly pro-
pounded, I find that the Finance Bill
is not as simple as it was made to
look by the hon. Finance Minister.

On the one hand it says that it
gives a sort of relief in that the com-
pulsory deposit scheme goes, and oa
the other gloss has been added that
the compulsory deposit scheme shall
continue to work and that the depo-
sits will have to be made which wi:l
not be returned for another five years.
What type of relief has been granted
by this taking away of compulsory

deposit scheme passes my compre-
hension,
Madam, it is true thot our exper-

diture on defence has incrcased and it
should go on increasing also. This
time it has shown to be a little less
than what was ecstimated Jlast year.
But one is surprised to find how these
figures got mutilated in the course of
transmission from year to year. I
will invite the hon. Minister’s atten-
tion to the D mand for Grants relat-
ing to 1963-64. On page 1 of this the
amount mentioneq for budget esti-
mates for defence is Rs. 756 crores. I
do not know how this amount of
Rs. 756 crores becomes only Rs. 728
crores when we look at the budget
estimates that are presented for 1964-
65. How is there such a big gap? How
does it escape the notice of the Fin-
ance Department is a very mysterious
thing? Ts it that the figures have no
value or is it that any figure can be
put down as we like?

Sometimes it so happens that most
of us are not in a position to study the
budget with the care with which we
would like to study it. Every time
we are faced with this difficulty that
on the last date of February the
budget is presented and within sixty
days of the presentation it must be
ready for being passed as otherwise
the provisional assessmest or taxation
which can be carried out by virtue of
the Act of 1981 cannot be done. Either
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the Act must be amended or some
other method of allowing the Mem-
bers to study the budget must be pro-
vided. We cannot study it It is im-
possible to study the 34 books that
have been supplied, Even if you ap-
ply your mind for days and nights to-
gether you are not able to.study the
whole of the budget. Thus, many
things which could be brought to the
notice of the hon. Minister escape the
notice of hon. Members of this House
and the net result is that we know
nothing about the actual figures ot
the budget. That is so far as the
budget is concerned.

Now I come to this proposition,
which has been repeateq over and over
again. 1 am not an economist, not a
student of economics also, I am an
ordinary man in the street.

Shri Hari Vishnu Kamath: Layman.

Dr. M. S, Aney (Nagpur): An able
lawyer.

Shri U. M. Trivedi: I am a lawyer.
That is true.

The Minister of Planning (Shri B.
R. Bhagat): Not a man in the street,
but a man in the court.

Shri U. M. Trivedi: I am a layman.
What else am I? I am a common man
elected by the common people. I am
here on the basis of being elected by
the common people, As a lawyer it
is my duty to analyse and probe into
the things that appear to me to be
unjust to the country.

Dr. M. S. Aney:
plead also.

Not probe, but

Shri U. M, Trivedi: After finding
out the mistakes therein, it is my duty
to place them before the House.

I was studying this morning the
fine tabl!e that has been given of the
investments made by us. We are talking
of pub’ic scctor, we are talking of pri-
vate sector, we are {alking of taxation
from the private persons, we are talk-
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ing of sucking the blood of the capi-
talists and all sorts of things. But do
we not realise that by investing the
huge amount of money belonging to us,
belonging to the nation, we are sucking
the very blood of the whole nation by
investing it in such a manner that you
cannot get any benefit out of it? The
result of investing Rs. 2,700 crores has
been that you are getting a net return
of only 2 per cent. In another instance -
we find that the net result of invest-
ing in 38 undertakings, where we have
invested Rs. 992 crores, is that the
return to us is 0'25 naye paise per
Rs. 100 per year. In one year the
return is 25 nP. What is this? Whose
money is it? It is the money of the
publioc that you have invested and
wasted. You have not made a proper
use of this money. Then you talk in
terms of socialism. I cannot under-
stand it. If socialism means that you
distribute all that you earn to all, all
and sundry, well and good. We shall
also take a share in it. But if it means
that the Government corners all the
money, puts it into the coffers of some
people and does not allow any return
to the country at large then there is
no difference between a capitalist who
exploits his labour and sucks the blood
of his labour and you, who utilise the
money of the public by putting it irto
the coffers of big men and then do not
realise any money out of it; thereby,
vou are sucking the blood of the
nation.

When T was at it, I went a little
deeper into it and what did I find?
Everyone wants to lend money to us.
Perhaps they might be thinking that
we are big bankers ang that is why
people are running to us to deposit
their money, their surplus money. Not
so. We have begged from them. We
have taken loans from them, and what
for? To carry on the programmes
thought of and worked out by Profes-
sor Mahalanobis. T do not know who
that «entleman is, but it is he who
has processed it. He allows things to
proceed in a particular manner, with
a particular ideology and with a par-
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ticular philosophy. Things are poured
.into the gutter with no result,

When we ook at the list of coun-
tries that have given us loans we find
that so many countries have lcnt us
money, though some of them look
poorer than us. We have taken loans
from the United States, Canada, Fade-
ral Republic of Germany, Japan,
Switzerland, a small country, Czecho-
slavia, another Small counfry, Yugo-
siavia, Poland, Austria, Netherlands,
France, Denmark, Belgium, Federation
of Rhodesia and New Zealand and
even from the small principality of
Kuwait, Are we not ashamed that
wo are borrowing money from them?
Why should we go on borrowing
money like this and then utilize it in
such a way that we do not derive any
benefit out of it? Tt is high time that
this fact must be looked into, and
looked into properly.

1 shall just refer to some of these
public undertakings. Look at the
Delhi Milk Scheme and the Kolar Gold
Min::. Though they are called gold
mines, they cost us yearly Rs. 3:13
crores, a waste, They do not pay us
though they are called gold mines.
People think they are gold mines.

Shri B. R. Bhagat:
much gold there.

There is not

Shri U, M. Trivedi: Then do not
work them. Do not spend money un-
necessarily,

Shri B. R, Bhagat: What about the
20,000 people employed there?

Shri U, M, Trivedi: They can be
employed elsewhere. Build a railway
line for Rs. 3 crores and 20,000 people
could easily be employed. If you use
your imagination, there is not much
difficulty about it.

When we look at the various depart-
ments of this Government, how are
they working? Have we satisfied our
employees? Have we satisfied the
class 3 and class 4 employees that are
under us? Is their faith in socialism
as good as we think it is? Compare
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their conditions of service with that
of the mill workers of Ahmedabad. I
was just reading a report about the
dearness allowance that is paid to the
mill iubourers in Ahmedabad. It is
Rs. 102.93 in the month of January
and Rs. 96 and odd in the month of
February. Do we pay the same dear-
ness ailowance to our class 3 and
class 4 employecs who are getting the
same salary? If the oprices of com-
modities have gone up, if the cost of
living index has gone up and if we
compel the capitalists, whom we abuse
in season and out of season, to pay
Rs. 102 as dearness allowance, what
is it that prevents Government from
paying the same amount of dearness
allowance to its own employees?

How can any Government employee
maintain himself? Is it not that we
are driving him to dishonesty? Is it
not that we are driving him to cor-
ruption? Six labourers, Class IV em-
ploxces, working in Ahmedabad can
earn about Rs, 800 a month but a
middle-class man, a Government ser-
vant, getting a salary of Rs. 200, has
to maintain six persons and his income
remains stationzry at Rs. 200, I con-
sider it as a hug: ioke when you pay
Rs. 2 or Rs. 5 as dearness aliowance
which goes awa.: by the sudden
shooting up of prices. W¢ have never
applied our mind to it.

The whole Government of India has
got tentacles spread all over India.
Naturally, they ought to. I dJdo not
grudge it. It is most essential. I am
one of those who think in terms of a
unitary form of government and do
not want to waste money by thc pre-
sent form of government, But, how-
ever, we will wait for that day and
till it comes what happens? Thou-
sands and thousands of employees are
there in the Government of India who
are not confirmed, who are not made
permanent, who are still kept hang-
ing and are work-charged with the net
result that the ordinary bencfits that
they must derive are kept away from
them.

We have a small opium factory in
my place, Tt is the biggest opium
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factory in India which gives you a
very great amount of fcreign
exchange.

Shri B, R. Bhagat:
the public sector.

That also is in

Shri U. M. Trivedi: I am just tel-
ling you that I have got a list of all
the employees in this public sector
concern who are there since 1335 and
whom you would not confirm and
allow the pension that is their due.
If you like, I will pass it on to you.
From 1935 Shri Nathu Lal, Shri Devi
Lal and so on angd so forth, all these
employees have been kept on hanging.
Some were confirmed only in 1959
From 1935 to 1959 is a long pcriod to
keep a man on a temporary basis and
deprive him of the benefits which he
is entitled to. Why? What is the
reason? Why has your attention not
been drawn to these things? I fail to
understand this. It is the same fate
in the Customs Department.

Shri J. P, Jyotishi (Sagar): Are
we responsible for the omissions of
the past Government?

Shri U. M. Trivedi: The Govern-
ment is always responsible for the
omissions of Government, not Shri
Jyotishi. This Government has not
opened its eves to these facts and just
talks in big terms of socialism and
doing socialistic acts.

Look at the fate of the Posts and
Telegraphs Department people. The
Railway people are allowed the con-
cession of travelling about. Certain
other amenities are provided to them.
In most cases houses are allotted to
them. But what happens to the poor.
In most cases hru<es are allotted to
Postal employee? What is his posi-
tion? Even in small towns out of a
salary of about Rs. 120 he has to pay
a rent of Rs. 25 or Rs. 30. The Gov-
ernment is not able to provide any
accommodation for:him. Why nre we
so .callous about our own employees?
It passes my comprehension, Last
time also T brought’ it té the notice
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of the hon, Minister and said that
something in this direction must be
done; but nothing seems to have been
done up-to-date to ameliorate the poor
conditions of the employees of Gov-
ernment. It is high time we did it.

Then, I ask the hon. Minister to
have a look at the Home Ministry.
Enormous expenditure of money is
being incurred. There is no check
upon it, Huge expenditure under the
name of the Home Ministry gces cn.
There is a Central Reserve Police. It
is also headquartered in the town to
which I belong. What do we find? A
man who is recruited directly to the
Central Reserve Police and loses all
chance of having service elsewhere
gets bogged down. Then somebody
else, a young boy without any know-
ledge of werking, is recruited through
direct recruitment over his head. Be-
cause he happens to be in the good
books of somebody he comes in over
the head of those who have got ex-
perience of 10, 15 or 20 years in the
Central Reserve Pelice.  Houses are
built for C.R.P. which keep on
Jeaking. DBungalows are built which
keep on leaking. Money is paid
and contractors are  satisfied.
Money goes into the pockets of
the overseers and engineers. 1t is
anybody’s guess how much money
is wasted over such things. Huge
expenditure is incurred for the main-
tenance and supply of cloth to these
people. It is a huge jokc going about
in my town that a tailor who became
a tailormaster, getting a salary of
Rs. 60, was able to build two big
palatial buildings in his native place
just by short-supplying the cloth that
was supplied to him. No inquiry was
made because many big guns, that is,
big officers and not politicians, were
involved in it.

An Hon. Member:

Shri U. M. Trivedli It is no use
my naming officers because they are
not here to challenge my statement.
It is this thing which brings me to the
other picture and with that picture I
will end my speech.

Name them,
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We had in the former days a minis-
try known as the Minorities Ministry.
Slowly but surely that ministry has
disappeared. It is no longer in exist-
ence. What has been the fate? We
have very recently discussed this
whole question of East Bengal. When
we could rush to the United Nations on
the question of Kashmir, I do not see
any reason why we could not run to
the United Nations on this question
of atrocities committed upon the min-
orities in East Bengal. Our publicity
has miserably failed, the money that
we spend over forcign publicity is
entirely a waste and is not made use
of in any manner and the net result
is that we arc made to look wrong.
Where we are in the right we have
been made to look in the wrong.
Thousands of people have been killed
and we agre not even able to give the
correct figures.

I have got here
and was just looking at one re-
port which says that one Father
Novak, a U.S. citizen and Pro-
fessor of Dacca Notredame Col-
lege. was killed. Why? Because
he wanted to save g Hindu girl who
was being raped. This was not even
brought to the notice of the United
Nations when we went on discussing
this thing. What for do we spend
money for the United Nations? What
for do we spend money for publicity
which is of no help to us? If Pakis-
tan can cry for the liberation of
Kashmir, could we not cry for the
liberation of East Bengal? Why not
East Bengal be liberateq from these
monsters of people? I do not talk of
minorities or anything. Even the
Muslims who have met me have been
telling me that they are being terro-
rised like anything, The poor Bengali
Muslim does not want to remain under
the control, as a colony, of West Pak-

many cuttings

istan. Have we raised our voice?
What for have we been spending
money?

I will close with one sentence. It
is a shame that this Budget has not
disclosed any audacious measure by
virtue of which this nation can pro-
gress ¢o the end that we all have in
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view, namely, the greatness of our

country. It has miserably failed in
this.
Mr. Chairman: Shri Raghunath

Singh. I will request hon. Members.
to take only 20 minutes each,
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MY | FA AR FEAT AAT F T 90
f& yo g =y, S 9 Fear g 1@
WY FATY A wEw ¥ "y & |

UF W @Ie o W A el
w1 e faar

st Ty fag © AT a1 e TG
far & | fow awq & TAE ge §T
I¥ gw9 ¥ qEw { oy g, fagu F
3y g WY qfem sy G137 30 gAY,
T SFTC A W § A ¥o FAT AEST
0% TE ¥ 937 qdf wfwearT § w1-
a9 £ yfw o Wy & 1 gEd wETE
q ®r@ 30 gAR @wi A, fowy gw
AEAfelT &g a9 § & ifeeas
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[ = vgma fag ]

F1, wrasT o@ fa3 & fr 4 fegeama &
T AR & | 39 9FIT WY e fw
W FAAT @ Fi A A OF WeW A
a1 & 7 F 7RI M@ fo g
areHY fagrara & ma & foy Sa §
e HeAIg & fF 27 2 9@ to TR
wrefaat & faew ¥ 38 awe ¥ §9 A8
T TR | TIFIG TEE F AT F,
format o7 7 I9C F A 98 9T @,
a9z faaer gq afw Y FE T0.
IFET A o oY Ty g * ) oAw ar Wy
4 OF T ¥

15.37 hrs,

[MR, DrruTry-SPEAKER in the Chair]

& mq =7 a9 wrEfsg FAT =TEAT
g @0 aw fx v sy miszam
F ey o feg feram g oo o
&Y T FT qE IAC I9X AT T8V &,
MTT T CFTAAT I JTT ALY, AT XY
AT 9qq AT AgY 2 1 mifEvare
RIAAST & AT, FAK g4 F AT, A
g F ama, Fuw feonsy faw ¥ oA
o fergr ¥ wfovm v Awg aw 7
T EF FETE IA F AT O AL ZHRT
Y DA fF a1 fag iR &
TATY AT F T ITT 97T Y|

o SqTo Wo wAMAEr (&™)
fora w717 & agr Pefoeramr o= fay
oy & a7 ot @ "y aqeney

st g1y fag : sEIfaet ST A wr
& qaearat £ axenw faar srar 30

=t vvo Ko Ty : wEATT &
A€ Porfemrae

ot gy fag o sl ) a7
AN a9 AT Hfag | gEer o
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T § 1 o mif w7y F 5 fegwm
FarrafeEs %37 78 WAE.T
AT Fmmar A e AW
3 wmg  mEamA an fegem ¥
afpmm § T "1 ¢ W e
$e orfvem & fergrama ¥ w¥ a9
AT AT 2 | e €0 arfaar
# 2 a1 T fereqA Tl a9
I T HIZHT WRTEY #T BT FT
qifyears & sa § 7 & @ "R
aifEarT § qgi A & A1 qg 9 91
Fyamo Z fr F A FW A F 3 AT
T g9 3 FF fggea ¥ 97 & o
WA KT TEAT FAY | F AWT AT g
AU |

o1y zfey fF aw v & yo 7@
Yo FST FTEHT WA 77 vz e
¥ ¥ AT W BT OWITHT WY
TH GET 79 AR T A9 18¥e ¥ AF
I R85y AF ©s T L9 FHAIT
fregfeat 2 arag fa=zy 19 o0 @@
Fr fe & 1 5w S &2 i wiw miE-
T | qewiiE & &67 § I dE
w7 ifEm | S AR ER 28y & qeE
T AT W I O " dg X
% § 1 X G782 ST 3T ;ETEr w1}
fisgemrs # o7 ST AT am wEe
Zrit a7 wy =uw AFq &

S te¥e aF I« T mham
¥ 1% oTE wTIHY §% S # e 6}
T AT AW ¥ A, waiq & 8¥e
aF = wisenT ¥ 9 qE AEH
fergeara o 1 | QA A AT 28NS
T® fw ofeera ¥ a7 S@ AR
qR WT ) 3 TR A T HAGHT
oY 1 AfET & LeNk ] IFT &
1853 O 33 ST e § difren
3 fegem # wg, waiq wiz a9 &
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Faw 85 1@ WA Fgt & wg, Afwq
YT UF WE § AR OF AM@ Area
AT ARAT ST | W17 GAA F IqF
S qrfeeT & Far wfer § 1 mag
o ag e Ag w1

ez qifeera w7 $w qifeee
T ATAET ¥ F4F Y AT T FE 8 |
grfwera ® frarat #4178 cgeafan
Fr AT 1 w0 Ag g ofeee &
FATY a1 @ § f s frardad $mm
FY WY F1 AW QaxE § T vfEEIm
# g, ¥ wfesw o &1 &= faar mar
7 ZEAT FRT UTee BATIA &1 a9 &
TR ¥ o1 U, 7Y e g1 avar €
g%z qifeeaa At &1 37 & fF w
UTeT BATTH & WTUTE 9T qrfFea
s foar mar A1 & qifeeqe de
qIfFeaT & FAT OTET FIW | q1 T
F7A7 FIfgw | TfEEE & oF 9T AT
¥ IRy 2 for gw =W ¥
IFE Fer 7 gary wfady ag g
s7few
“Kill, convert or compel the
minority to quite the country”.
3I3FT ag mfawy =7 Ty & fF o= T
z s aifeeare @ Qe Al
AT 7T FF ITH( WA $eT qrfwear
717 dez qifeeTy & IR O ¥ A
S gFAT | g@fAU Igi g fF AR
415 e A € 1 A AEEw
uigearT # & F 41 a8 WA & aiAEy
udT i g, FrEr qar adw & oy
& $ez aifFeara & d=ifvd &1 Argar-
fr & ag= fear sro | 3Ewr awr 9%
g fr &= afees & o ¢3 s/ #Y
AreifedY § Iaa ger frar smo, arfs
§ez qrfpara & §= qfFenT & sax
WET A9 qF

TF T & AnATgEs fAaeT F
T8 g fF g @arer 09 &1 4@ 8,
2290 (Ai) LSD—T.
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a8 war fady wifegl &1 48 8, 38
qaTe §Og 1 AG &, T2 AW AR
fegenia % 8 1 afew a8 @A Faw
fegeam &1 & 78 &, 78 wa™ AT
AT &7 8, g fava #71 2 |

¥ qifereartr F AW § FEAT F AT
g fF feeae & oY oy a1 91 1 I
AT A7 F g9 FY gW g @y 3
TS TW ST /I X A, AfHT fgaas
FT 77 g1 7 fEeed w1 w4 o A
& | TS0 ST T 94T Ag § 0 wifa}
FR AT AR EME d qifaenA & Wi
FT AT &, A7 &g Wi FT AT @ 8§,
o7 fgeg W F7 o @ €, 9T v W
1 I oy aoaw ¢ R 3 e fe
ar Eard a1 @Yy & 9% 47 g1 au AR
IAFT FIT 97 @ 09 1 = Ay I
FI weArarT fFar S € 0 gg @
mAa & fawg &, o & sgam 7oz /Y
¥ HR ggAT ITET W F Tl A
T e g 5 ag w A wre e
fer Far &, 7o o Ao frgfam &
areg & 7

T FE BT &1 IT g1 A &,
WY FE FHT F K IT T AT g,
a1 IE §gF T /Y FEAEIT FIaT
& | FreE &7 [T O Fe § |
fFA ag 9 &3 @@ @ gfas JE0 A
arAfEt qifeer ¥ £ A R o
AT E1 TET §, 7% I A gfar
§ arf e aqr gt & & WA JaT
¥ | I 999 9% W 1 419 ¢ | IR
go UFo T GHAT § fF ITF 7T FI
fommw &), w At @1 fawrg &), o
AT M@ F &7 F a9 48 g9
g fa 9§ ST § ANl &1 fawara &), ar
I AT G FT JOHA AAT (Y AT
Fgn aifey v gfar A @i oF



3543 General

[ = Tgama fag ]
i ¥ o nw §, gmwg oF &
7T FF W Rl F I w@rE
EYAT & O SHAWT AT WTAT AT FAK

g

¥ ag7 ARAIET FA1 dEdr F

fF gu Y FmAdes ¥ & qrfweae W
TGS § I A0 &I FTHATS
FT &% Fgr 9maT 8. ..

Mr. Deputy-Speaker:
budget discussion.

Shri Raghunath Singh: Therefore,
I am referring to it. There is not a
single word about these 93 lakhs of
people who intend to come to India;

not a single word is there, and not a
penny is there for them.

This is the

Shri Kapur Singh:
budget is bad.

Shri U. M. Trivedi: So, the budget
is bad.

sty feg & 3o g fE
Fraaaed § fergema 2, Fraqaea #§
aiffea & 1 & st =TEam 2 f
FAATET T 2FA H gHRT T FEA L |
S FIEAGE F AN F[ A FIA a7
fs fegmma o afeem@ dWi &
Tt &1 a0 w7 TR fF AT oAg
AAMATLET T & a1 aw= g T A1fgm |
wrEefagr, wArer AT foay FwAden
F 3W & W F19 F A7 9 FTL A3 g0
1w AR FW & ol faeant € w-
Ui mif|, s ggam | sEe
FTH I AT AL & | WA ST
o 3| A ATEET § | WA ST
aredt & % ag St Wt O s
g T & wg T g =fen |

T a9 § #R FgA g g |
e $w aifeeaa § fegwl 9= wan-

< § A1 g0 S&F agar fegem #§
& 7 wrE | g aAfrae s #

Therefore, the
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fozara #< & 1 g F jEewE F
FUT TG TG T & | gHA FARN
ey «1g Azme 9w E gw
TR @ qfea 9w fgemdT, &
w3 FfEa g a9 ) IH @A ¥
WG AT £ FqAT faﬁw&fwr-ﬂ
2 '

o9 9SR fF Fw T qve o W
AT FT & &7 qEA 2 | AT AT @
fr @ o= faw a2 2 1 oifeeaa ®
UF FA1T <o AT 77 9 | TRH A FLA
Yo ATa fegzam =5 | gt Ay
PTaTET & qrfgward # ¢ qvET av
Tz@ F Tersr ofvar § fgen &t
TTETET o 7z €Y | § FZAT |ATEAT
f& a2t foegmt &1 7o @y 21 aFdr @
S arfgEam § AT gew e foar
v fF feg 39 =09 97 T2 1 W
gaat fewme = arfen fx feepaid
& 7Y & I qifEe ® e e,
o @y mfFaE # g a8 fasar
a1zt faegeii A1 7er1 ARN €1 FHAT |

o § § UF 1T a7 FgAT 9TEAT
gia@mia A av wmw g fEar
g1 TOMETE A #1 faer ¥ 39
TAFa § | ¥ o & A1 feegrar

FME R mAwa fegEm F
T Faw e UAFeT  qifFEE &

I qEAAAT & § | Fer o @ fE
T {2 UAEeEw W fegmmw &
mEA §, JfFT 90 ;g 97 A 'y
wre o fegeam & Amifer & 1@
985 ¥ ITHT §UT FIA FT W AMAEHY
ferma 7t g€ | 9@ & e fgrgrar
F A o & @ F Fw § B sy
Fra M ag vt 1 Fr ag § FF
oY FEF AT FE} a6 | TR F qEAAH
¥ U § a8 T ST aa ]y
# g g v ag g & @ @
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3T & | WY ¢ %8 uReerd faveE & A9y
FHTR 1 ATT IAHT T $T a7 F7A7
FATE AT F1 TG & | FHAT SADT
AT T qIEqT FET ATCRY | AR
TEA TAT G FIAT A gATT ATEA
9T & | A FeA A & S AT
FHHY TIT AT FT TAT ATAT S | FIE W
gAY & T gAar | gt ag feems
@AY gRiY, gX wuw 930 97 @er g
AT | W AT A& ¥ faw =
UAFAE FT TG AT H57 & 41 59 F1
affAm 71 7 & o) afgarT § Ua-
¥9 GT F F AF agt & 00 a1 Aqr v
|F | 9T 2T 5E 2 fE 39 999 UA-
FIaY F A fgegra AE W A,
97 f73=TT F UTE AGY o7 A« FEiE
IAF AT AVE TiFEAIAGT F T WrarEy )
o7 AR F A A W A7 A
AT e fgegena B o1 77 A7 W TART
R Sz A9t F97 | 9w AavaT g ?
amfvs g 2 &R SART A
FFT | FHIYT TAR INT FIT ATAA G
f&v s 7z g7 o AW T E wA
® g9 fa9w ¥ A19 a7 greAr £
EIECUIARE L LA e 1) i
THEAT qHY EA 2T THAT & FG(F TR
wATR § TATHAT FraW g1 7 e afE-
@M H oewTEAE aAw A ) fam few
ArEA{E F1 Fle 37 F1 wfuEr grfae
gm fam iz Agafven & ama §
afydi gifge g ww faq awr &
THET g g1 AWAT § AG a1 FE A
JUEAT BT F1 g &7 A gH w9wq
Eculll

1 nF %R 39 73 § fF arfs-
@A ¥ g8 S 83 A/ ATEATEY &
M § A% I qiffeea ¥ we
oW fear a1 @ fefigwe, &=
fefgre vast vane frd o anfs a5
&M g 97 9 W "EE G |
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=t mifaw (FTRER) ;- Iqreue
wEEE, A Aifg awe § sffa g g
FaF § qwAT A F7 @F%ar g1 a9
# gifermrd aga a1 ST § WL 39T
AFEAMI A qe AT fF @rsw
FIE ATH oA §, W § A qH @I
aq & @9 # wufa §F ara Fg
o3 & fF ave g Gefardt ase § |

T WAYE 7 el ¥ a9 1 3F
a1 g7 F1 A A g § fF gwd w0
¥Y FAOT TIY F AA F wOQ MG
, 118 TAT F T OFTIE STE
Ty v 4 1w S R ag 3T
T Y A | FAar F e fAaig
F A1 IEY A9 & @ 5 fFofe
rw, S, @39, faie, wm@,  FTer
A giZ ga wife o7 ag Tger @€
A R | T F T W A 75 Sl
97 TE TAET AMAT WY 4T 1 39 & WIS
ar & fe@rg osa@n € f& w=a m=
988 & U 9% FEEA S UEH
¢ SO © | FEEEd &1 adr
ST A4 aste AT ATHA WA 91 T
AN qIE FET AT, F5 AR J Fg1 9T
fe g or9 &R A FEG AT 9L FC
T & | I WE F7 qzAT AfFard
g1 AT W gEIR O Rl S1 F FE
TE WAT | BW OWT F w9 /A AT FY
1% Fgd.§ & oF @a o ag #L AT
aget g€ & T8 fmad « Fed d
Ia+ fegqra § g8 W@ § ager
g€ AR g feww & 91 f@w s
g sud 7 3% AR TSR g §
a1t fergenra #§ 2gd wawdW HR U9
e & 1 FTHSTA J W FHAT A WAV
Ay aga aOF & yeioa fFar g 1 ;s
29 3@ 90 g9 F1 2@ € d1 3W TS
¥ W F ogd g g a1 fF g
wHaT 9 & aifew § 1FaAa g R
7 oY gASTEIaE NS W E IAF A
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[ = afas ]

fefmargd €1 98 & qw ¥ wr
HIHETET 91 & f6 70 e § Qoo
FE & SAET a7 A CFETRE LA
T3 74T 1 IEH Y AT Yo FIT FT
FTHEM | WX gH wr 3@y & 7 Afa-
T 9T AWAT g GRTAY | JHAT AL
¥ 3uF1 agr fear @ 1 Ig FAAAET
A g fF I gEd g,
FAEET 1, qg W A9 HelT ST FY
TERIT H qgr & | & I« faadt #&m
fF ag S@EdY I FT S wT ;T
AN § 9% | ¢ 39 71 fawa a3
FgAT 7 # g4 fae

ST qITAT OFTTH LY A7 ag &
AN T AT G E | TS BET Ay
JIEA g FT ¢ dE fE qTATRA
I[E F grEy #, A 39 § W S
AT AT A ) AT AT 4
e & & FfFT gEr ow o #7 agr
faar g @1 39 ® F® AR FEaT AL
EMET & | &9 q1 TF @ F weiAET g1
g fr ag & vwTzw @A 41 o9 #
o7 WY Y, FLT F1 a7 T |
T o4 wAY IS § fE AT AT am-
VT g & AT W F7 W FgEm
f & U AT FT AT FT FAW
I W7 FEgIE &1 2 39 W
FIT AT EAU A B ATE 74 qFA
g wFam wmar g s aw qeev ¥
9T F WY 7 gAY o WAy § 6EH
& # ox qrenA fagr 91 1 W H
AT@ETT I qE T A7 0 Aw AFAqw
F1 A1 IEN S F IT 7 FC AL 0T
tfzd | ITE TR AT FT AAEFT
R a8 wumer a@gn faar smm o 9 Y
FGAT IS & FY 9 | qg AT AT WA
F o Y § IR AT A FE AT |
Ay ¥ fF 99 ¥ 39 wwar g
Hfrq ot 39 Td g W S e
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FY, TR A9 § SEW W E
et g€ 7 aW dad &1 1 EN
fewr # aga @ q&v g &

FWIWA &3 § faw ¢g FIE
WA FT FgEA g3 & | AfEEE AT
FT Y IG H AT FE SAET FIRAA AGH
] &, % SR A qEET A A
T AT IR IO UE T qT QEE
YA A FT | IqH Il I FOL q9TAT
¢ T gw e ¥ fF I qewfw w1 E
fomat ff  dou &7 w57 § 99d 3®
AR TFF AN X7 WET TN | A
0 Ty § fr 3w o1 owag Ewdr @
g WS qF 9gEAT & IW O gH A
™ @9 Qo FL® F fAem § AR
qU AT H IH & Yo ATF ®IT &1 SART
gAY g & qear g fa ga fergenA
¥ 1 gefe are-aT-gre @gdt @l
T, | &N I 9T IT AT FL AG AT
FFAE 1 g A I T AT FE F
FTE GrEer aF g1 ¥4t F¥T amar !
SATET FT ALY AUT 7 I gH Faar 9
A A9 F IIAW &1 JEIT ALH
q% 3AAT 9T FT A g—I9 8¥"
FLEE Mg 07 | A 7 oAy
FrET aF FL wna a——, A1 e grfa
FT ¥ IFEMEIT agi A T Awdl €,
T WO gEA ® oA man &

ZAT® & e A qEIET Y A
¥z ¢ ¥4 2@r ¢ & g fadar
F &gy oar o 9, FTAT §, A SO
FO—-TAX FHTHATE & T 97 WA
FgaT & 97 I AR 97 FE HIW WA
3, AT A FTH AW § T W S AG FH
G e R L R
ar ¥ #% Few a8 Jor, & 6T o
FY TEETATT F oW | F a3 T F
g Fg AE g fF s g sy
rfera aqmA ) WA T WA
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g aa i e g e ogm 2w A
g A aaedy 71 A fawE F 9
9T AW qE | A DA FTH & A9 aga
T AT § )

s 9z & fr ag St dew &9 R,
41 20 39§ W T I wedy % &
T AR & 7 B9 39 W U I, TEE,
1 By 7% F41 TE 91 FF 7 A
g 2o # gsfafaat &t & awfe
2, a9t o=, 3|, 9, o9 weey
& femm @ S@-uT-E agd; el
AR I A FAl C o S (I T |
TF §iZ7 AT 91, WS 31 A7 H1ZT
@AT § 1 AT FA OF a7 T@AT 9T,
OIS qZ 31 A7 @0 7 ] 1 T FA
T FEE] TEAT 91, W qE q
X F7AE 7@AT ¢ | W7 Tg §F
FFAT Y TEAT & | FOHTL 2 A7 Gy
FI AWM wEAT & A7 AT g fEl &
i -G A 2 "
sfg? ¥ T3 %Y 92 T 39§ F13 AT
Fq qE N |

we AN 9 § 9 G w1 W
2 fF zare od WA Y a A T E
g wEEfeer & 9\ &9 @, -
foF IgATET ¥ T FA 7oA €9
NT ¥ ¥ F, afwa miaw s
F1 faarw F79 & 97 N 39 F=w
FoTr AIfEgd, 3@ F FE ALY SIER |
% Fgan g B @ ox @ A
I qE UF JIT FT AT | EW F
S I 6T, AR & 2 4 g3 |

fiez 3 1 Y #:7 sater AE
qgrET AT g 1 N ar, faw I Fife,
TFIT TAT | SEREE AW A-TAE
FTA WA N T EE A AT
qe ® AT R TATE R fEw
Y Fife agy 73 & 9w fF emREe
e g faem #3 qu #fe & serr
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T & 1 3] ¥ AT 9 S 94T g1 ATar
3t % T3 9 ¥ o £ Freared AT
e A g AR wAEt q F1E Fers
2R a7 g A A ag W= g
f& a9 w7 ST A W F AHA A1 AW
TEr 2, 39 F Sam Y qEIr I ¥
M H AT W A 2 SeR AT
FFAAT FT A4 AN FSZH g) J0T |

TR & A1 H AgA H7 a9 gAn
o9 HX. W7 ¥ w30 § 1 wAT A
¥ gl frmaE @, z@FaH
IRH ML A T T g, 57 A
T2 & 1 F219 forar 9T av 7 foam S,
TZ FAT A9 §, A I A FE TR
M Farm wfza, w7 dgni 33
F9 Z) T | " R A A FAEG
ag F2T & F T 99 F 700 AT
Ham agT dey § | # IR W E
a # & TRiged fFAT 7 B
g, A1 @rfeq®y, J 98 g9@ @
fear f& i o & A1z £, 7 w9 v fam
S | AT AT AT FAC 918 | T 71
o1 ag W=y 91 fF A wd wAr
s 72 g § AR ag awe A qw F1%
a9 FG, UH &1 aq gAY ATHA
¥ 3T | A qH wwew g fE oo
F1E W FIW  ISTAT A@T T & |
FraT g1 d1 g fergza § @gar &
AT & AT | T Wl § a2
g g AT g, wEa, g
g ST Adr g, 91T THY A9ar
F) T TFGT AT § | AfHA FTA °T
F) 0F3 & fol, SO Fi @ 9 F g
Tz T A4 fRar I g, aw asy
MINT aF g

HEME St §gdr @, 99 &1 #AY
FET T FFGT 9T TEAT & | I F
WY wmife #ife & &, feara &, ¥a-
AL & T § FET §, 37 AT
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[ = aifas ]
Fat 1 a9 qEET A &0 zg ol
ag ave &a F7 A g &

FET FHAfE & fag fas oF
qEF AR A WAL ST T &@T B
IRM qo Fifz w7 F1 A fFwar §
i gIR F.fe F1 FIER FT 4g TR
ORI # fad qo Fifz ag w@dr
g #uq FH=rfaE & fau g g
STt @ f wEmE fraet 3 8, afew
fer WY 98 z9d FHEfE & fag
fos @ #ifr Tog W@ ¢ 1 39§
Fra FuaATigl & feel &, o f®
g} fegeam § ¥ ¥ g, 9gT .
T I & A7 qF o e @ fF
FAMG-FT § TW FOT FET Fgd
=@ GO W T F1 fRT 23
IR F HEAT 9] |

fegeam & od—x ¥ o1 @ &
qeeaqor S &, gWTL Wd wAr o A
g FT Sgrer famor &% faar §
IR el gufa & fau &weie,
wofa, &1 Fid g, s F1 oA
FATE WX qATHTE, qaAedT, FT AT
Tars | FfFT 39 F1 91 4T R TR,
FHARY, o 39 F &g A Y |
[T a9 H [Ey F FAAIE F fau
g zfea fom mm & FfEA
o 74 St 7 F=hg FuArtat F fou
7 ¥t geafeea afY fear &0

St FTER AR fegEm # gid-
IR Fr@A ¥ FHFW & ITF
fag Y F gaea 4 frar mw g
Y AIfA®T F AT ITET FITE AT
gadr w1 21 arfes 0 € A
1 A ]| & AT IF A gEaw
41 g &, W a= g g, gsare
AT ¥ oW w@ gEIe wE HAY
Fr ot fegem @ wfE by
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F fau gaar fasa 7@ & @1 Fm
Tg T F q F FF 4@ g@AT 7
aifase &z, d=3d, &eu =aida, wfe
Craiicice o IS -io S e el 1
SorET ®9aT 3T ¥ fau sy @l R
AT ?

ST AT FHIL & q9QAT &g
g & 3 mgFe w3, AxRfas gafa
Fi AW Fg & fau guAr qeT gEwrT
g, at moET 3z o &9 g o @ fR
o9 FTEIRT FT WATE F FrHI A
FTEN GO7 @9 FI | AT FHS &
7z g9 gam fx saFr W gm 3w A/
FE FHT g, IAE1 0T WY qgETAA
g T W4 AT IAF Aged & oY
AT s@ A aE I NI A
o\ @ ¥ qY FTH F4 |

ofaT & oF ard § Fg A7 AMRAT
g | 9@ g wy WA § e faaw
q1 & I w1 91 fF aEa wefy
oY d7deT 39 A8 W1 & | AW
F1 g § 1 fom #1 s da-fex
Fgr a7 ST AT A% Igi4 Aeg fwar
¢, oY are o ¥ qF § Fw At
% Iaar & famr oAF faor & @ @,
T g wew @ & 5 fe aR
¥ IO # saver dun @ qefrafa A
T, TR a9 § &Y A & feg
sgTer § Sarer GO fAd og 1 & wew
& o ¥4 e g e oo fergema
F qoffaat aY ggrar & fog fawi
F oefufg W sm @ § H omm
A AT 1w Wi oo FQ
¢ A g9 fau gred g ft gan
%7 faar 2, AfF w9 quw Afsd 5
wrer 2 & AR ARl oft d—fex
2 4o za® g U § AR SAT
faor wv el ox wElEw feeEara ®
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1 FI fF a8 T 4 wEeIw &0
T A3 A | & w@w g 5 g
g9 a6 N ot AAT WEITT A g,
& R AT FIF | W IgIA Agr |
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Shri T. Abdul Wahid (Vellore): I
join the chorus of encomiums paid to
our ab:e Finance Minister for the most
scientific, rationa] and at the same
time socialistic Budget which he has
prescnted to this House. The taxation
policy which he has proposed has been
‘welcomed by every section of the peo-
ple of this country, and also of this
House. The reliefs he has given to
the lower income groups and trade
and industry will have a great effect
in the development of the industry of
this country. The steps that the hon.
Finance Minister has taken and pre-
sented will, at the same time, imple-
‘ment the policy of the Congress Party
of achieving a socialistic pattern of
society and breaking the concentra-
tion of wealth in a few hands, which
-are supported by the overwhelming
majority of the people of this country.
His proposals regarding Estate Duty,
‘Wealth Tax and Expenditure Tax will
definitely break up concentration of
economic power and wealth in the
country.

There has been some criticism of
his proposals encouraging develop-
‘ment of industries and inviting foreign
capital to this country, but we must
know what the position of the coun-
try is at present. The country needs
an immediate, vast, industrial deve-
lopment, and with our small resources
and meagre foreign exchange, we can-
not undertake this vast expansion. We
therefore require foreign capital, so
that they can bring their know-how
and also foreign exchange which will
‘be of much use to this country. The
'smail reliefs that he hag given to the
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smal] industrialists wil] go a long way

in the development of industry.

There has been criticism of the
private sector, but private sector does
not exist by itself, it is part of the
public sector inasmuch as by ouMtaxa-
tion jaws, regulations, Companies Act
and various measures we are having
for strict control of the private sector.
As the Finance Minister pointed out
in his Budget speech, in the corporate
scector, the major portion of the capi-
tal belongs to the LIC and the people.
As such it is almost a public sector.
The expansion of the public sector
wi!l be a slow process. In the mean-
time the devclopment of the country
cannot wait. The private sector is
being controlled in every way while
the country also benefits from the
enterprise, initiative and knowledge
of the private industrialists. If they
create wealth in the country, that
wealth is taken away by various
taxes. The trade unions and all those
things can take away all the benefits
which they want for the labour class.
In these circumstances, I do not think
there is much of a distinction between
the private sector and the public
sector.

Regarding the payment of taxes, I
have to make a small submission to
the Finance Minister. The proposal is
that provisional assessment of taxes
should be paid within g month of
the submission of the return. Sir, I
think it will cause a great hardship
to the business community, especially
industrial units. The profits accrued
in a year are all ploughed back in
expanding the industries. If the tax
assessed is to be taken out in one
lump, it will retard the growth of the
industry. This will greatly affect the
industries manufacturing purely for
exports. They expand their export
commitments on the strength of their
enlarged capital formed from out of
the profits. Hence, I suggest that pro-
visional assessments may be collected
in twelve monthly instalments.

Coming to the economic develop-
ment of the country, it is gratifying
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to note that industrial production has
gone up by ten per cent in 9 months
of the year compared to 8'5 in 1962-
63. The export performanee of the
country during 1963 which has shown
an increas: of over Rs. 100 crores
over 1962 is also a matter of consider-
able satisfaction. 1 congratulate the
hon. Ministers of Industries and Com-
merce for the excellent performance
and I am sure under the dynamic
leadership of the Minister of Inter-
national Trade, we will be able to
achieve greater results in 1964. One
thing we have to watch is the un-
healthy competition which threatens
to grow from Pakistan due to their
system of bonus for exports. This is
enabling Pakistani exporters to quote
considerably lower prices and under-
sell us in international markets. 1 am
particular.y anxious about our exports
in tanned hides and skins. Already
our tanners are undergoing consider-
able difficulties because of a slump in
international markets. Now I have
detailed knowledge that Pakistani ex-
porter is under-selling us tanned goat
and sheep skin. There is great danger
to our export trade and Government
should come with some kind of relief
and incentive for the exports of tan-
ned hides and skins.

In the international scene the daily
worsening relationship between us
and Pakistan is really a matter of
greatest concern to every one in this
country, especially to the Muslims of
India. It is a matter of greatest con-
cern to the Indian Muslims that Pakis-
tan’s attitude towards our country and
specially her stand regarding Kashmir
undermines the position of Muslims in
this country. I do not mince matters.
It may be that the country was parti-
tioned on the basis ot religion but was
it a right thing? It was the result of
sheer helplessness. 1 strongly hold
that this was in the worst interests of
the Muslims of united India. Hundred
or more millions of Muslims with five
Muslim provinces would have been a
source of pride and strength to the
whole community. Now, we are more
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than 50 million left here with a new
province, that is, Kashmir, in which
tne Mus.ims are in a majority. It is
a matter op satisfaction or even
strength to the Indian Muslims that
th.y at least have a province where
they are in a majority. What is the
population of the Indian side of
Jammu and Kashmir? It is 34
million, out of which 2:3 million are
Muslims. In the rest of India there
are over 50 million Muslims, Pakistan
says that since the Kashmir valley
has got 2'3 miilion Muslims in one
place, it should go to them. I humbly
ask the Muslim rulers of Pakistan and
the people of Pakistan whether these
2-3 million Muslims are the only
Muslims whom they care for. We
who are more than 50 million, spread
all over India,—are we not Muslims?
(Interruption). 1 appeal to them to
have consideration and sympathy for
us. I appeal to the Pakistan Govern-
ment and the Muslims of Pakistan to
have consideration and sympathy for
us. They should think seriously and
deeply how they are weakening our
position by their actions. If they
persist, as they have all along been
doing in their policy regarding
Kashmir, it is quite clear that they
want Kashmir not for the sake of
giving protection to the Muslims of
that State but to possess that State
for their strategic purposes.

This is a simple, logical conclusion.
1f that is so,—as it is—I appeal to the
great world powers to consider who
should possess that valley. “1f Pakis-
tan thinkg that it is strategical to
them . . .

Mr, Depnty-Smi:er: Written

speeches are not allowed.

Shri T. Abdul Wahid: I am only
referring to the points which I have
noted down. 1 appeal to the world
powers to consider, to whom the
Kashmir va'ley is more strategical:
is it to Pakistan or to India?

The other day, the High Commis-
sioner for Pakistan in the United
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Kingdom, in a press interview, was
saying that when Kashmir goes away
to them, they will see to it that no
enemy passes through Kashmir and
invade India. My reply to the High
Commissioner and the Government of
Pakistan is, let Kasmmir remain with
us. Wc have got the greatest goodwill
and sympathy for Pakistan. We have
never had any idea of attacking
Pakistan, and we will see that Pakis-
tan is safcguarded by us. We will
guard Pakistan and they can be sure
and certain that India will never
invade Pakistan. That is absolutely
sure and certain.

I now proceed to refer to the Indian
Muslims. There is a sense of frus-
tration in the minds of the Indian
Muslims; because of the action and
attitude of Pakistan, they feel that
they are being distrusted and suspect-
ed. It is because of Pakistan’s aggres-
sion on the Hindus in East Pakistan
that we Muslims in India are suffer-
ing. Pakistan should have considera-
tion for the Indian Muslims. They
should change their attitude not only
towards us, not only towards Kashmir
and India, but towards her minorities.
They must see that the minorities in
East Pakistan are fully safeguarded
so that the Muslims in India will be
safe and respected. 1 do not have the
slightest doubt that the Hindus in
.India will ever retaliate. Just now,
Shri Raghunath Singh has said that
the Hindus in India will not retaliate
because some mad people in Pakistan
were harsh to their own minorities.
But still, good treatment, human
treatment of the minorities will have
a great cffect, will have a salutary
effect, on the attitude of the Hindus
towards the Muslims in India.

1 appeal to the Pakistan Govern-
ment and the peop'e of Pakistan to
be considerate to their minorities and
to treat them in the way we are being
treated in this country in a secular
State, where we are enjoying the same
status as the other pcople are enjoy-
ing here. But still, there is a feeling
in the minds of the Muslims. I cannot
hide it; it will be hypocritical on my
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part to say that th¢ Muslims are com-
plete.y satistied. They have a sense
of frustration, but it is because they
feel that the Hindus distrust them. !
am a realist. I do not thifiX that the
distrust which the Hindus have got
are justified. After partition, after all
that has been happening in Kashmir,
the Hindus naturally have developed
some kind of suspicion and distrust of
the Muslims in India. This is because
of the attitude of the Pakistani Mus-
lims and what happened in 1947 when
the country was partitioned:” But my
submission to the Muslims in India is
that they should be patient; things
will change. This is only a passing
phase and this distrust and suspicion
wil] disappear. At the same time, I
plead with the Hindus here and the
Government to be more geherous to-
wards Muslims. I can assure you that
Muslims are as patriotic as anybody
in this country. I know it Irom my
personal experience. I have talked to
many Indian Mus'ims. They love
their country as much as anybody else.

To me my country is dearest. I am
an Indian first and an Indian to the
last. 1 was born in this country and
the place where I was born is dearest
to me. For all the wealth of the
world, I will never leave my home-
town. My motherland where I was
born and the soil that has brought me
up is dearest to me. Every Indian
Muslim loves this country very much.
[ know so many Muslims went to
Pakistan, but they were disguested
with the treatment they got and they
came back to India.

I know a big Muslim industrialist in
Madras. He is a'so a good friend of
our Finance Minister; I do not want
to name him. T was astonished when
he told me that not only should
Kashmir remain with us, buf" even
Pakistan should come back to us. It
is a natural feeling. Anybody born
in this country would like to remain
in India. That is why I feel that it
is the biggest crime which Pakistan
is committing in driving away the
Hindus of East Pakistan. The Hindus
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of East Pakistan were born there and
to them that land is dearest. So, to
drive away the Hindus from there is
the biggest crime against humanity
which Pakistan is committing.

1 appeal to the Hindus here not to
have any kind of distrust or suspicion
against the Indian Muslims, They are
one with them in the love of their
motheriand. Take the fight that is
going on between Malaysia and Indo-
nesia. Both are Islamic countries. It
is a political fight. So aiso, in the
matter of Kashmir, jt is a political
fight. That does not mean we should
support Pakistan. There are as many
as 40 Islamic countries. Does it mean
that we want to support every Islamic
country? We were born in India and
the soil which brought us up is dear-
est to us. We will serve this country
and we will die in this country, which
is dearest to wus. Pakistan cannot
change our views in thfs regard.

Shri Ramanathan Chettiar (Karur)
Sir, while I welcome the speech and
the budget proposals of my hon.
friend, the Finance Minister, I would
like to make ¥ few observations. He
has made a dynamic approach and
very boldly framed the proposals this
year. He did not have a short-term
view in his mind while he prepared
the proposals. He has taken a long-
term view, i.e. the needs of the coun-
try not for the fourth and fifth year
of the third Five Year Plan, but also
the earlier part of the fourth Five
Year Plan. The budget proposals
reveal our Finance Minister to be a
very practical man, who understands
the psychology and the fcelings of the
people. 1 would like to congratulate
him on some of the bold steps that
he has taken this year, specially the
removal of the much criticised com-
pulsory deposit scheme. There may
be some criticism that for five years

this amount will not be refund-
ed. But, all the same, after 1963-
64 this scheme will be replaced
by the arnuity deposit scheme

for which the limit s also
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raised and it applies only for income
earners above Rs. 15,000 per annum.
It means he has taken im0 account
only those people who after meeting
their legitimate expenses would be in
a position to put back some savings in
this annuity deposit. He has also
said that there will be a small rate of
interest and that it could be paid in
instalments over a period of ten years.
This is really a welcome measure.

The other important feature of his
proposals which he mentioned during
his speech is about the appointment of

a commission of enquiry into the
monopolies, as mentioned in the
speech of the Congress President,

Shri K. Kamaraj at the Bhuvaneswar
session of the Indian National Con-
gress. It is in keeping with the policy
of the party to which my hon. friend
the Finance Minisfer and I have the
honour to belong,

There is a lot of criticism that this
budgct has not proceeded far on the
road to socialism as adumbrated in the
resolution that was passed at Bhuvan-
eswar. I would like to reply to such
of those critics, that it is only the
beginning on the road to socialism,
but our gocialism is not the kind of or
the mixture of socialism of the party
of which Shri Gopalan is the leader
or the party to which my hon. friend
Shri Masani belongs. Our socialism
is based on democracy. It is based on
democratic principles. To usher in a
socialism of that pattern it will have
to grow gradually and changes cannot
be brought overnight.

I am glad the Finance Minister has
a word or two to say about the far-
mers in this country, and also suggest
in his speech that they should be
given a fair price for what they pro-
duce. The agricultural community
form more than two-third of our
population and the economy of our
country is dependent to a large extent
on that sector. He has rightly stressed
that they should get a fair deal. I am
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surc he and his colleague the Minister
for Food and Agriculture would be
able to bring home to the Chief
Ministers of the States the importance
©of this and sce that a fair and econo-
mic price is given in respect of the
procurement that is to be launched
very soon for wheat and rice. After
al!, the farmer has to meet his daily
requirements and he should be given
a tair price for his labours. He has
also to educate his children. All these
things have to be taken into account
by the Government, and I hope a fair
deal will be given to the farmer.

Coming to the taxation proposals,
the Finance Minister has taken a
rational stand and he has streamlined
‘both the direct and the indirect taxes.

He has clipped the frills of some
of the customs and excise duties and
has modified to some extent the in-
come-tax and the super-tax at all
levels,. He hag not discriminated
one ciass of income earners from
another; he has done it in such a
way that the effect of his proposals
wil] be beneficial to all the income-
tax payers. There may be criticism
that he has not brought down the
level of taxation on the higher slabs.
That may be so; but in a developing
economy like ours and in the face of
criticism by not only Shri Gopalan
but some of our friends in the Con-
gress Party also whn think that the
hon. Finance Minister has got a soft
corner only for big business, he could
not but retain the tax below the level at
which he has retained it now for the
highest slab of income earners. But by
these Budget proposals he has infused a
modicum of saving among the in-

come-tax payvers and this ig a step
in the right direction. We should
appreciate the efforts of the hon

Finance Minister in this respect.

Even though he has been aghle to
cover less than a quarter of the shortfall
which is about Rs. 176 crores—Rs. 25
crores by way of indirect taxation.
Rs. 15 crores by way of direct
taxation and, as he expects,
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Rs. 50 crores from the annuity de-
posits—] would like to give him a
friendly suggestion, that is the Price
Cell in the Planning Commission and
his advisers in the Finance Ministry
have to keep a watchful eye on the
price question and see that prices
do not rise unduly high Why I am
saying thig is because already the
cost of living is going up from day to
day unless prices are kept under
check, I am afraid, whatever reforms
or steps we may take, it wil] not be
beneficial to the masses in our
country. This point I would like to
bring home to the notice of the hon.
Finance Minister and I am sure, he
would bear this in mind ang see
that the price level does not rise
very high.

There are one or two points that
1 would like to mention in regard to
some of the pending projects in my
State. There is the Noyyal River
irrigation scheme in Karur Taluk.
This has been pending for 5 long
time. I do not know why, for some
reason or the other, thiy was not in-
cluded in the Third Five Year Plan.
It costs about Rs. 3% crores ang if
this scheme is taken up, it will jrri-
gate large tracts of dry lang in
Karur Taluk of Madras State. I
would like the hon. Finance Minister
to look into this and, if possible and
if it i5 not too late, to have the same
included in the Third Plan itself, or
if that is not possible, at least to
have it included definitely in the
Fourth Five Year Plan,

Then there is another small scheme
the Kodaganar irrigation scheme
nearby. That is in the Trichinopoly
District adjoining Madura District.
If that scheme also could be taken up,
it could irrigate some of the dry
lands in the Kulitalai Taluk of
Madras State. Both these river
schemes fall within my parliamentary
constituency ang I would like these
two schemes to be taken up. I am
sure, through the good offices of the
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hon. Finance Minister and the
Planning Commission, these schcmes
will be taken up soon so that those
dry areas could be benefited.

Then, there is the Sethusmudram
project which has already been sanc-
tioned. I would only urge upon the
Finance Minister to allot sufficient
funds and complet. this scheme in the
Fourth Five Year Plan itself.

There is only one other matter to
which I would like to refer and that
is that the oi] has been found in the
Cauvery basin ncar Pattukkottai taluk
in the Tanjor: district and that the
Finance Minister should see that the
scheme is taken up in right earnest so
that our petroleum and other needs
could be met.

With these words, I would like to
say that I support the Budget propo-
salg whole-heartedly and 1 thank you
Mr. Deputy Speaker, Sir, for having
given me an opportunity to participate
in this debate.

S qrome (fEgY) o 3mers
g, & ff WA a1 f5 omi mi
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goha fax 73 a8 aote g At &
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Z0 TIAT FTH H ATH FET A qTAT
EVAT A AT FTF TAT & R
# A # Ay w37 8 g ®
fam gz am A e & 1 W wmET &
A, AGATF AT AAT FTHFTF T T
§ AT AT # 7y SiiE ama i
F1 W77 77 F, FF AT 219 F AF7,
TAGT FTA | ATV AT % TA @2E
F79 = 72 & o fa=i fE -
¥ i 7 7 faar @ o A
Ty fazfmat & v 4@ o &, 9
F1 Wnfzv f& o9 59 AW M@ w1
ararTE #1 3z & fawfem &< %, @@
¥ FgfAEe sgEEq ¥IAT FT & |
I RA FT BT AN G F AT,
T § A1 ATfE o afs sex
¥ AR "7 A34T 9%, ofram ¥ @ A,
1 TH7 & feqwr & WA 97 w5 § ARI
AT 9% A1 =Y g3 fear ¥ i ) e
9% JE WO AqI F HEREF
A9 AT [T FT AR W IFR!
T ¥ fau gy fadfedt &1 qg 7
arFar 9% | Afew a7 wwww g T
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o9 39T fan A& At 2 1 g Ay
7T & 2 F15 =W 31 Y § A1 A
YIWIIEA g7 T AT! @, T Jad §
#E A JTIART AL G FAAT
AT AT AT T AT R T vE 2 &
agl wreAr fv 29 A & & Wy
UM Y E1 | g7 WAL AT FT A=H1G =12
&, 397 9Ra & | udTwr WO gH
UHY art 74 ¥ wifE 7 Fv Ffad
qrFEIT FT TG g HEIE F, SO
AvaT F 92 77 Ag] WA § ATE AT
A1 & Afas v 3w =@ &7 72

g gry & yg Y fAeA #£vA7 SEA
g f& 5= 7% zo &1 grafE sgaear
e A A" F7 AT &6, A9 aF & W
FEA TIAT FT THTIAT G &7 TES
g1z arAfva eqaear i F B
F T ET A1 EMT AT TEIEA 2
I £ AT 3T &1 g qlEA FOATH
far ST & 1 29 3w € as) Tea)
g &9 H 9 FEen & &FQ £ | 90
TEl, AT T | TR 9T 9T FY a1
ar erfer, o9 & geaarew ov .7 5.
3 ¥ & &%, A0 F1 ART IF FATA
g1 WX 9 8 F1 IR F I IeT &7
T AT A WY, 3 W aF @i g
AR AT B F7H a7 39 T G40
T @ &%, 9w § 1 fafawm @
o) gfew & R0 @ g8 T8 FT W
g TS, a7 Fer o fE g 37 e
g A A AR ¥ R Iw A g A
ST fady, QY ave sror eI 2 H gl
TE

gal & fama ST ag @A @ 5w
i G we-wAT @ s g,
qHT #1 IWE @ @ ¢ AR
& w1 w1 wgy A T ¢, A@—F
XY o @S Y A 1 S A A
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Discussion
W UE AT S| g, 9El e q 0%
T =W AgE 99T 8, JE W 9% 0F
arg Tqar {1 79 A fFm g, 7 7w
o faar g, 7 fasefr ow e &, 7 -
g o7 fear g, 7 weaar 9% fEar g,
Ry < 9 7Y fwar @ 1 @€ AT
UHT §, STET aifaar W A B 9T qwF
FT AT Arew 3@ 3w & fqu fear
fax gTFT I &at & a § §9
Fi TG W & | AL FT 9T HaAl F
X " fanT w7 fzg | W@ AT
FIG FLA EA1 AT IT7 G AGT FAM,
q1 ag WO FA H YA TE |

& agar g & & gonw vl A
AT HET ST FT TG FF AT G
FLF TH 4F9 AT EE T IS~
frre feA &1 3w § g F A
oS AH AT g1 FT A MR AR
qe @ & fF #vET oU F9 qG FW
HE ag AT T E A

AT EH AT T A T IWA
WX 1 &3 WewdT, WEA ¥ I
AT W ATH G A {7TE 7 &9 oo |
1 gk fedie fafrees amed ag 9=
& fr forgea@ & ol w59 N FI
9gd, Wt ¥ &, THeH & fers
g7 AR gAY 7 IR A AW H
g dmaEA g I ag TR §
5 91 & g1 TS WO F ST q
et €1 1, SEert a4, FiE
ae @ A | AR AR WowEg
= g oW 1 W § &S
i 39 ¥ I} WAW ¥ ATOERA &
Peré g gu afes § F7 @, @
F @O waeAT L F | F FEAT
wrea § 5 fergem s @t @t #
o aren A & | AR oH 7 g
¥ G @ &1 ST fegEA 36
oY sTea & | fegena Fr mfard
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[+ graw ]

FIH AEAT & | g7 WegmAN FIH
HTEY & | g9 TEY T b farfree qrgw
T AE ST AT FE |

Y AT W WM (R ¢
e faemr § 1w oa wfgd ?

ot qramT - W frar g § fE
T A ORI rYane # fag ow
e fazmar &1 6 38 FAWE 7
TAF FF GO 7 gTEHIT 7 gra
wg qifamss & FeEv Ao
gsag Ffamasg I mfAa sa g
G A g g faar Pt AT & -
f&  weag gim g whawr o
T F ared e Frfsre, @ wiu-
FE A7, T qra=d7 FAwA 77 Feger!
W7 GOFE AT F FA JEEAT A
o, A e Fw & g adY ghm,
A1 1 g ?

& FzAr A g fF a7 9
FAIT K[ Ao TO00 fEAT fowTTT 71,
Y 1A F et frara &1, f33 3 gy
THM F OF OF 0F3 H FATT 77 GZAT7
T 9" 7T H U 99 &7 F fe@m@r
31T AW F Oy AaEl W g3t
FT FH AL & | o IW A1 8 fF
7 ¥ a8 T H4 fFar § A% A
T FAC IH FHIA FT 1A A ¥
H7 FReAErfar ¥ T goAr wiEt
¥ g fe 9=t qoox f it
ZH IE7F T A1 F o7 I Fr Ao
18 & faa dm dfeewrw #wF T
T AN FT AT F7 T § | AfFA qgr
9T EW &1 FEAT 03 2 & fF g nan
F7 1 J 3@ L & FF §99 T a4F
| T W AT JEERT F ATuT 94T

|

Pl

> aoe | %er 97 g fF g A
qFEqT T vy FUT TG SIS
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g w@r ¢ o fafad ame & 989
FIIT TIA SATST @S @I & | X WFS
¥facs w2 g M fF
WMo AW FaER F ag
Iy w7ar 91 fF ag wr ¥ fag
989 FLiT 79X SyTET @Al AT fafas
aeT ¥ fom g7 &7 @t | gw A
T ¥ §, g gET Y WA Fi qA E,
Z9 &1 I wgh w0 60 frsma A gy
afer zw wmgy € & g9 o waE
T ¥ g9 337 94 AR gg frar @f

fr o gfra & frgem v Il

IZTA qreT F1E AF T

yte g9 3@y § 5 oifreara aur
faarfzat 1 99T &7 F ST & WM W
gigez 71z 99 fear &7 & | ofeaE
qIMT EAY AL WIAHI WS TR}
v g0 3@F q § TG A T AT
w e & FEm S g fF o oAy
Tam o1 v § fF fergeara @i ag #7
T =7fay f o7 v ot IeTE g,
1 3aF fA0 gw 9v " S W
UF F7T FEHT A, 1 JH A FiT—
o &fwg sefagt &), gw 9| #1
qgre &\ qfeeaE #i 4 weR wgd
I®RTT WA W @I | qg a9 W
T & fF e geEiv wesi § arfeed
#1 % % & w07 agr § IwIST AYA,
1 IF & I9@4 & fou qrfEe &1
FHIT 2 917 | §® § QLT qHEAT g
g I 1 g Fi g aiq fgeRd
T qTHT F Arq TgAr Anfgn |

a9 fege & o w9 T 4,
gart JEw A ¥, faww A an, q@
WA Ay ¥ Fg fo o B faeer
I | ZAR a1 ¥ FEr a7 fF fee
aTHT, FifE JEw qF amwa f—"AF
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forefa genfr 44 wfa qEs”
W A frd R —ara,
A, I 9 fagame &3, 9oy
qIATEHT T STals & 3, 99 7 40
A FY, AW 93 WX A ¥ @Y T@
frar | ag ard af| g7 @
RAF-ARIG, N O, TEER
AT g TE #T A F 41T ATIHA
HFAIAR AN QFEGFOTL | T F
T FET W 9 gEAT §, Y Frenes |,
fregae &) wiT Y figrra & 19 aATERT
R famEe F3ar § | oK "iEwT a9t
&I, &Y o1 a8 = a9 Fw
forg & qraa &), ag A yEEer )
ag T Y &Y Y a9 W% oy Ay
ary At &) fga & @ w8 fF a8
W ogEA At A &, @ WA A
AR AT § w1 T AT AT )

FRA THIES #Y g & AR F
X am Fg 7 wmEw w1 A oA g
T & [ F €I AHAT § | AT G
TE AT §, A FaT A& awar @ fr
Fay faara & 1 & ot Tar ALY wwar R
1 fawra & 1 wufoe & g w8 wa
=TEaT g

e fafeee< args § & ag sgar
argaT g fF ag 7@ oY aoe § el
ofEd #X & gWR e farse
&Y ¥ o, OIfF gH 99 F1 gR "
X gAR g3 IGFAT § AW T AR
gW F qHETE AT S FOqAr B, A
gfaer &7 &, I9F QU FA F faw gw
T FIH TG |

T Wl F a § guAr | agur
F@r g |

st uRgae afemr (dR)
IqTeqe wERA, & TF AT FEA ATEA
§ | mRddeT fF @ duemeaea
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Discussion
4o W@ &, ¥ @ AH § | AT
Fe, o TR Y AR YE ¥ qar
TR

QT JA (= Fo Wo WARA)
T & A awe 9@

Y WA WY WO WTAAT
Tze, St IRIER, I8 FEEE A=A |

s qram o gsg, AW foar

st ®o e FAl (FI) :
Jurener wgred, ¥ gweam av f5 gfs
frger o 3o gaew ey W
T ¥, TfA F9 ¥ 7 19 Aqar aore A
39 gz & a1 g WY wEew
Fifir a8 A & FF ag fedY ag |t
¥ Ig a9 fF 71 §F T TS T
wegw-aftat ®1 fear m@w & et aw
gfrad a9 MsET, FFeEd feafae
= FY A g, & ag wwwan g 6 9ww
qH T & A ) FF @7 fAwr g
afeT 99 a9 § 99 g g a8
dEar § fF o ot 9 s dfme
A A & o, T aTHE 99 A §7 foofiw
fre & a1 7Y 1 AR qdawaml ¥ ag o
Fgrefel FArawagd 1 9,
FAT T IHE TEA X & AT ALY

AT G St ¥ omew www §
T w1 % T fear 1 g@d 9=-
asfa Q=T ¥ 7 F7r @ 491 fF e
W ¥ co @ FRAAT #1 A% AFE
faorft | g@dr d9-adia NI F W
DT & 12 F@T 78 T fF co Am@ MM
# T W faem, @ & Y, afew
TN TF FUT JEHY FFR T T |
Y o axfa qisAT § Far v § v
gk AqT 9,90 @ safaai w
At firer SRy, AfEe 39 @ QA
F AT q,0 AT ATSHT FHTT Y AT |
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[t &0 Hro Faeff]

o g g 3@ & fr ag oo
fre w7 a9 & | T8 g AT ag qNEY
¥ f5 arrt sfaw odf &, s §, A
T8 =afe Q¥ & N wworardy gfemr
¥ oA wias gty #) T =gy &
HAAA ¥ TR FH-HI-HH g A AH
g a1 5 Fwrorae ¥t seet aficmeT
FTE | TG I TGO HR Y A A
I W 9 FT W At F faat F Wy
g & felt 57 gy @ T}
A TN AR & qmw a5
q9 FH-JFH ¥ qIHT A TAAE F

Discussion

gz ar g Y aTE S
ATedT &, ST FEATC T ST oY)
HATIETE FT ST F A 0F farem,
TF TSI v T ar & Sy

Mr. Deputy-Speaker: The hon.
Member may continue tomorrow.

17.01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 4, 1964/Phalguna 14, 1885
(Saka).
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